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(fv) Report of the Advisory Commit- |
tee on the Kosi Project, 1952. [Placed
in Library. See Index No. IV M. |

4. (27).]

Pror. G. RANGA : Sir, T hope |
you have taken note that I used the wrong
word. I withdraw that word to “a |
peaceful frame of mind”. \

MR. CHAIRMAN : I am glad about |
it. .

RESOLUTION RE FIVE YEAR |
PLAN—continued

MRr. CHAIRMAN : Further dis-
cussion of the Resolution moved by
the Prime Minister on the Planning
Commission.

Pror. N. R. MALKANT (Nominared):
Sir, 1 rise to support the resolution
moved by the Prime Minister. Sir,
some efforts have been made in this

House as well as in the other House !
to belittle the importance and signi-

ficance of the Resolution. It there-

fore bears repgtition to say that the

Plan is a national plan—national in

the sense that it is the first plan of its

kind. It is also an important plan.

It is national because it is the first plan

of its kind produced by the Indian '
Government, by the independent |
Indian Government, by a democratic
independent Indian Government. It
is a plan which is comprehensive. It
deals with all aspects of Indian produc-
tion and consumption and distribu-‘
tion. It deals with all the available |
Indian resources, human, animal,
water and mineral. The survey made

of these resourcés may be inadequate.

But it is adequate for the framing of the

Plan under the present circumstances.

Finally it is a plan which also lays down

certain priorities. I have not come

across a single voice to controvert the
priorities that have been accorded by
the Plan.

As I have said, Sir, it is also an
important plan, for it aims at raising the
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national income by 11 per cent. It
aims at doubling the income pr capita
by 1977, that is, 25 years hence. Sir,
such a plan cannot but be called a
national plan and also an important
national plan. I go further, and say
that itis also a progressive plan. I cannot
say that it is a revolutionary plan. Sir,
this plan does not have any colour ani
in a sense, it is a colourless plan. It
is not red for it is not Communistic.
It is not yellow for you cannot say
that it is a Socialist plan. Nor is it a
black plan for I do not think there is
much room for capitalism in it.

AN HoN. MEMBER : It is a white
plan. i

Pror. N. R. MALKANI : No, not
even white. It is not a white plan,
because it does not embody within it
the principle of Sarvodaya Samaj.

No, not even a white plan of the

" Sarvodaya Samaj, but there are pat-
' ches of cach in it
| may be called a multicolour plan, for

More or less, it

it has no definite colour at all. In a
sense this is a natural limitation of the
plan that it is not a Socialist or a
Communist or a Capitalist or a Sarvodaya
plan. Sir, youask what colour it should
have? Can’t it have this colour or
that colour? Now, we are all discuss-
But have we got
within ourselves, within our hearts
within our minds, the necessary colour ?
There were two Members here who
wanted it to be red. But two do not
make the 36 crores of India, nor even
the 216 in this House. Nor can we mak:
it white because we are not ourselves
white, pure milk white or any other
shade of white. We have ourselves not
yet received the proper colour, are not
in the proper condition, have not yet
accepted the proper ideology. Now,
such an ideological plan wants public
opinion—its education, its mobilisation,
its activisation. Have we started
doing that? It is true. Our people
feel frustrated. Here and there they
are agitated. But unless there is strong
aroused pubhc}{)ehind it, the plan can
have no particular colour. I am however
satisfied that it is a progressive plan.
I am also satisfied that during the next
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five years it will exercise public

opinicn to such an extent that there
may be some colour in the second plan.
1 am convinced that unless there is
scme ideology in the Plan, India will
ror te a great nation, a self-sufficient
nation. Unless, I say, we ourselves
develop during the next five years
sorre conviction, scme faith, some
idealism, there is no rescue for India,
there is no real advance. There is,
however, sufficient jumping ground in
the Plan for the next great advance in
the second Plan.

MR. CHAIRMAN : [ think the tinge
limit for Members is ten minutes.
I bave a large number of Members,
whose names have been given to me.
I hepe those who speak hereafter will
Jimit themselves to ten minutes.

ProF. N. RIMALKANI : This plan
can also be a practical plan provided
it becomes a people’s plan. Butisit a
people’s plan? A few days back, I
think last week, there was a cartoon
in Shanker’'s Weekly—a man. perhaps
a common peasant lying on the ground
on his stomach under the weight of
huge, bulky volumes of the Planning
Ccmmission Report. I thought it
was a Member of the Parliament,
who may find no time to read the fat
report. But that man was, the Indian
peasant pinned to the ground with the
plan sitting on him. Sir, the plan can
be successful only when the peasant
and the worker take up the plan, sit
by it and understand it.

There is a friend of mine who is a

Project Cfficer in Alwar, an important ‘
social worker, a life member of the :

Fecple’s Scciety. He tells me : If you
go to the village with the plan nobody

ccmes for nobedy understands the plan,

So cne day, he said, an idea struck
bim. “l will go to them and say I
warnt te tore a tuke well in a particular
village fcr irrigaung ycur lands.” Accord-
irgly the news went round that a wbe-
MUrell wes teing tered in a particular
vil.age srd that as a result the village
wcula tecen € prosperous.  Soon the
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Sarpanch and then the Panchayat came
and began to discuss the matter” with
him, and they said, “Please come to
our village”. He agreed and replied,
“ T will come to your village on a parti-
cular day provided on that day all the
villagers cleansed the village with their
own hands”. So the village was swept
by the people themselves, and then they
sat down to discuss the question of
laying a tubewell. Now, how many of
our Project Officers do this? When
the plan goes down to the villages, and
the officers sit down with the peasants
and discuss the plan with them, how it
affects them, what the villagers want,
what the villagers do not  want,
then and only then, has the Plan some
possible chance of success, but not other-
wise.

(Time bell rings.)

Sir, we want officers of that kind,
officers who work on the land, on the
soil, on the ground with their own
hands. As far as I know we do
do not have officers of that type,
with that enthusiasm. The officers
now recruited are all of the old type,
with old  traditions, with many
limitations. Such officers are not the
officers to make the plan a success.
1 suggest that we should have a dif-
ferent kind, a different sort of recruit-
ment of officers who may have ample
powers to recruit workers of their own
kind, with ample money to spend with-
out complicated official sanctions, with

| procedure cut down to the bone.

Therefore Sir, only when you have a
new type of village workers, a new
service of village workers, taken from
the very soil, they belong to, and get
them trained by well known organisa-
tions like, the Sarva Sewa Sangh,
you can be sure that beginnings have
been made for a national plan. I again
repeat Sir, unless you have got this
kind of worker the plan will not succeed.

+ The plan now is no more a technical

document. It is a human document.
Unless the human res>urces for working
it are properly recruited this national
and progressive plan, even though it
may be a possitle plan, it will not be a
practicable plan.
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(MRr. Deputry CHAIRMAN in the
Chair.
. SHrRt S.N. MAZUMDAR (West

Bengal) : Sir, within the short time
at my disposal, I shall not be able to
touch on all aspects of this plan which
I would have very much liked to have
done. I can, however, only simply
mention a few of the more important
ones. Sir, I have gone through the
summary of the Plan and also observed
the plan in action, and “after that I
have come to the conclusion that this is
not a national plan, and not even a plan
at all. One hon. Member from this
side of the House characterised the

~ plan as astatement of expenditure.
- To that I may add that it is a state-
ment of expenditure which holds out
no hope for the nation as a whaele orfor
the toiling millions of our people. I
would further add that it is not a plan
but a monument of political bankrupt-
cy. This is the impression that was
rather strongly conveyed to me while
I sat listening to the introductory speech
of the Prime Minister. In his intro-
ductory speech, I thought the Prime
Minister would draw attention to some
concrete aspect of the plan ; but he
contented himself with treating the Ho-
use to a dissertation on the philosophy
of planning. That is the impression
that was strongly conveyed to me
while listening to his speech.

Referring to a few aspects of this
plan, I may say that on the whole this
plan has refused to face realities of the
Indian situation ; they claim to do that,
but actually they have refused to face
the realities of the situation.

Let me give a few instances. The
dominating influence of foreign capital
in vital sectors of our industrial life is
still there and it is working to the detri-
ment of our national interests. Take
the tea industry for instance. The
domination of British capital is there
in every aspect of this industry. It
has brought about by its manipulation
the present crisis in the tea industry
leading to closure gardens and
labourers being thrown into un-
employment. With this view every
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one agrees, also the Minister for Com-
merce and Industry seemed inclined

to agree with this view on the floor of
the House. But no steps have been

taken to control or remove this state of

affairs.

Government spzak in this plan and
also everywhere of social security for
workers, and of assuring a fair wage to
them, seeing to their health, etc, etc.
They have passed the Plantation Labour
Act of 1951. But what has actually
happened? In the tea gardens they
are throwing out of employment hund-
reds of workers, into the jaws of death
by starvation. What to talk of social
security for them! With them the
question is not of getting health faci-
lities or more education. It is just a
question of where they are to get a
morsel of food from.

There are the questions connected
with trade union rights and all that.
I cannot deal with them adequately
for want of time. These British in-
terests, and under their influeace, the
Indian planters are also putting pressure
on Government to put the Act into
suspension. Ido not know what steps
Government will take to eradicate this
state of affairs. My hon. friend will,
I know, say that he cannot confiscate
the foreign capital, that it is not allow-
ed by the Constitution. We may not
quarrel about that. But even within
the four corners of the Constitution,
Government can control this industry,
control the foreign interests and com-
pel them to contribute towards the re-
habilitation of the tea industry. But
Government is not doing even that,

To take another example. There
is a British concern, Messrs. Steel
Brothers, which supplies food and stores
to the tea gardens. Before the Puja
holidays that company sent notice of
discharge to several employees and the
district authorities were helpless. They
could do nothing. That is what is
happening. This plan is completely
blind to these things. .
My
Sundarayya—has dealt

Then 1 come to agriculture,
leader—Shri

’
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[Shri 8. N. Mazuwandar.]
with that subject and I shall not ela-
borate on that. But taking the ques-
tion of rehabilitation of the refugees,
the question of helping village and cot-
tage industries, they are all linked with
the question of land. If you do not
give land free to the peasantry, if the
purchasing power of the peasant is
not increased, all your schemes for the
rehabilitation of refugees, for the de-
velopment of cottage and small indus-

[ COUNCIL ]

tries will not succeed. Apart from the :
question of giving land free to the pea- |

sants, even some immediate measures
which can be taken within the four
corners of the Constitution, are 1ot
being taken. Take the question of
reduction of rent. The plams claims
that rents have been reduced. But in
many places even that reduction has
not produced any beneficent effect on
the peasants. Nothing is being done
to cancel the debt of the peasants or te
stop their eviction from land. They
are actually being evicted. Sir, I
ceme from an area in North Bengal
where I know in the two districts of
Darjeeling and Jalpaiguri, the Govern-
ment is the landlord. The major por-
ticn of these districts is khas mahal
sand even there the cultivators do not
even enjoy any security of tenure.
Eviction is going on. That being the
case, what progress can be achieved in
our country ?

And as regards the hilly areas also,
there is not only no security of tenure

there, but what is worse, there
are various sorts of forced labour
existing  there. On paper  the

whole thing locks irnccert ; but in
actual reality things are not so. If
there is a landslide on the border, say
of Sikkim or some cther region, the
cultivators are made to repair the roads
without any paymert in return and for
months this sort i thing gces on.
Of these things the rlan does not take
any cognisance.

So also abcut education, aktout hous-
ing and all these things, the plan is
actually lacking in perspective. What
atout the education ot the children of
those who are working in the tea gar-
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dens? These children have to go to
work in the gardens or in the factory,
because, if they do not work there, they
will have to starve. The same is the
case of the farmers’ children. They
too have to go for their work. What
is the provision that is made for these
children and their education in this
Plan? 1In order to provide education
for these children, you have to provide
at least two meals and some security of
livelihood.

Another aspect I would like to touch
on is the provision made, or, the little
provision made in the Plan for sche-
duled tribes and scheduled castes.
But actually there also the real facts
have not been taken into considera-
tion. In those districts of Darjeeling
and Jalparguri the majority of the cul-
tivators are members of the scheduled

; caste. and if you do not take that fact

into consideration and simply draw
up paper schemes for the elevation of
these castes and tribes, they will re-
main on paper only. These cultiva-
tors in these districts are being evicted
and there is no security of livelihood
for them and they die of hunger and
starvation. When that is the case,
your paper schemes also become a
mockery. These tribes in Darjeeling
and Jalpaiguri are mostly the Oraons,
the Mundas, Santals and others.
They are mostly tea garden labourers.
They are also cultivators. Therefore
if the Government is really serious
about doing anything for these scheduled
tribes, they should take into considera-
tion the question of giving them eco-
Eomic security which they do not
ave.

_ Then there are the Nepalese speak-
Ing people. I do not know why
they are not included in the scheduled
tribes. They are also backward and
should have been taken into considera-
tion.

There is this provision in the Plan
for getting contribution in the form
of labour from these people, voluntary
contribution as it is called. But my
apprehension is that this may result in
forced labour being extracted from these
poor people. B
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In order to develop these scheduled
classes and other backward tribes,

particularly those speaking the Nepalese -

language, they should be given an
effective voice in the administration of
the regions where they live. This fact
also should be considered. That is
why I say that the Plan really lacks
any perspective.

Sir, my time is short and my throat
too is bad. So I shall not speak much.
But there is another underdeveloped
area, that is, North Bengal, which is
even forsaken by the Government of
West Bengal. That area has also not
received any attention. For example,
the question of raitway bridge over the
Ganga does not find any place in the
Plan and my horn. friends, the Minis-
ters, when they travel from here to
North Bengal or Assam, even the
Ministers of West Bengal, they travel
by air ; if they travel by train they would
realise the necessity of constructing a
bridge over the Ganga in West Bengal.

Then, comes the Tista River, whose
floods every year cause damage to North
Bengal and that has not even been
mentioned in the Plan.

I wanted to quote only these two
examples.

DrR. RAGHUBIR SINH (Madhya
Bharat) : Mr. Deputy Chairman, one
thing this Plan has done is to make
every man plan minded. For once,
1 felt happy that my hon. friends
opposite would think of this Plan in
better terms, for, at least they will feel
flattered and like it as an imitation of
their plan; but, I find that my hon.
friends opposite do not take it that
way. They think that it is on different
lines and I feel that that very fact, that is
its being on different lines, makes it all

the more acceptable and makes it all '

the more peculiar for us.

The chief features of the Plan, as

I see them, are that an effort has bcen

made to bring this Plsn to suit the needs

and requircments of our country.

. More 0, it is going to be a flcxible
rl: n: nd the Prime Minister has assured

us that it is not final by any means.

prec.
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This has been said by many speakers
0a cither side that the Plan does not
fully eavisage or does not comply with
all the requircments of the country.
This is true and thc maia reason for
this thing is, Sir, thot uptil now we
were never plan miaded aad so, it was
no: possiblz for us very easily to put
dowa all our rcquiremcnts in the right
way. I am sure, Sir, that oace a good
beginaing 1s madc, we are going to do a
good deal in futurc. For, it is obvious,
that this Plan is only the beginning of
many more to come.

0. thing, Sir, that has been agreed
to and which is a mtter of great pleas-
ure to m~ persoaally, is that the Plan-
ning Commission has becn able to accept
the Chambal scheme. I find that it
has been taken up among the new pro-
jects that it is going to includc snd, as
such, full details of the scheme and the
way in which it is going to bc worked
had not beea included; nor could they
be supplied as they are still to be worked
out. I find that this scheme is likely
to gt first priority becausc it is one
of those schemes which have becn going
o2 for quitc a long time. I would,
thercfore, onc: ageia request the Fin-
ance Miistcr to give this schemc first
priority as he is aware that a crozc and
a half has alrcady been speat on it;
the overhead charges for this scheme are
very high and it is zlrcady pretty
well advanced. Moreover, this scheme
is oac which is going to give casy
retura and that too soon. As is well
known, it has also becn promised and
decided upon to raise a public loan to
further this schcme. I can assure you,
Sir, that that can be done provided we do
get a guarantee and an assurance that
the schcme is going to be completed in
due time.

As you know, Sir, no scheme can
easilv work or can prove produc.ive
on the first day ; but, if it is going to be
made productive, it is very necessary
that full details of works which are
going to be taken up after the scheme
is completed, are taken up in hand al-
ongside. It is well known, Sir, that the
scheme, when completed will irrigate
12 lakh =cres of land and will produce
60,000 k.w. of clectric power. Now, il:
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is very necessary, Sir, that the full
details of how this power is going to be
utilised and where it is going to be taken
and worked, and the details of the way
in which the canals will take water are
laid down from the beginning. It is
very necessary, Sir, that the grid lines,
the canals and the electric lines should
be laid out early. In this connection,
Sir, I would beg to suggest one simple
point and I do hope that the Planning
Ministry will take note of it. My
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submission, Sir, is that in the case of

the electric power, every effort be
made to give a certain definite propor-
tion of the power to the rurel areas also
and the power be made available there
for use by cottage industrics as well ;
for, the future of the cottage industries
mainly lies in as much of possible help
as can be thus given to reduce the labour
charges.

Finally, in this connection, I would
also like to suggest, Sir, that in such a
great scheme, where more than one
State is involved, it is very nccessary
that there should be greater control and
closer direction from the Ceatral Gov-
ernment, Unless and until that is
done, Sir, it is not likely that the
scheme could be worked out to the
schedule and according to the fixed
programme.

This has becn pointed out, Sir, by a
few speakers and, I wm sure, this is
going to be raised by some speakers in
future also that this scheme has got
a big gap. [ know that that gap is a
very big one and that is that this scheme
docs not make wny mention of the
Defence plans. I know, Sir, full
well that the question of Dcefence cannot
be discussed on the floor of this House;
it will aot bz in the interests of our
sccurity also. But, I would like to bring
to th: notice of thc Finance Minister
on¢ point which can indirectly help the
cavse of our Defeace and that is, Sir,
that special attention should be paid to
our Merchant Navy. 1 find, Sir, that
the Shipping Policy Committee,
which made its report in 1947 had
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had recommended that by 1984, the
shipping tonnage should go up to 20
lakh tons. But according to this.
Pl n, Sir, the tonnage that will rise by
the time this Plan ends in 1956, will be
only 6 lakhs. I am sure, Sir, that if
spzcial effort is made to increase the
tonnage of shipping, it would be a great
help to our Defence purposes, because,
it is well known that in times of war the
Merchant Navy can be duly utilised
for war purposes and, in times of pcace
also, Sir, it would be a great help in
reducing the heavy cost of freight that
we have got to pay to the foreign ship-
ping companies. In addition, Sir, I
would like to say that there are certain
special requirements of the country
which must be looked into. It was
only the other day, in the other House,
that the Prime Minister had to accept
that we have been unablc to getoil and
petrol from Iran merely for the
reason that we have got no tankers
of our own.

(Time

I do hope that this special require-
ment which 1s essential for our defence
purposes and other need: also, will be
taken note of by the Fo:eign Minister
—xcuse me, I mean the Finance
Minister.

bell rings.)

Finally, Sir, T would -like to say,
that I am rather disappointed in this
Plan for one thing. Every effort has
been made by the planners to meet the
material requirements of the country.
But, Sir, whilc we are talking of in-
creasing the thirst for knowledge among
the masses by giving them more and
more cducation, nothing has becn done
to plan the other part of the subject,
namely, literature. I carnestly hope,
thar the Government will take the
initictive and m: ke it possible for our
| literature to develop. They have not
- done that in the Plan. I know that the
Plan is a flexible onc and somcthing
more can be done, and I hope Govern-
ment will take note of it.

SHriMATI ANGELINA TIGA
(Bihar) : Sir, maav Members of this

recommended that the total tonnage of | House of vast knowledge and vast

shipping should be raised to 20 lakh
tons in the next 7 years, that is, it

experience have spoken about this
Plan. T was greatly consoled to hear
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from the Prime Minister that the Plan . Mr. DEPUTY CHAIRMAN : All
is not a rigid one, and that it can be | this would be relevant in a food debate.
.changed if it is necessary. I would | The hon. Member should speak on

like to submit some elementary facts so | the Plan.

that they will be of help to the Com- |
‘mission in executing the Ploa. SHriMATI ANGELINA TIGA : So,
i I ask the Government to pay heed to

. these tribal people when they approach
. goﬁgefgff fhh:rfgﬁsﬁ n my StTa;fé | them, if they desire that this Five
tribal folk preserved the forests. They Year Plan should be successful.
cleared them according to their needs, |
and whenever they saw that the forests |  As regards education, the grants were
‘were thinning, they collected leaves and | stopped because they were mission
sticks and burnt them so as to make the \ schools, whether primary or higher

80il more fertile. The forests gave ! schools. Whom did it harm? Did
‘them leaves and enough fuel. But | it harm the missions? Did it harm the
what has happened now? The tribal | whites? Itaffected ourown people.
folk are not even permitted to ‘

take fuel, but other people

l

can . .
T'his Plan has started its work trough
tbalgcl:darlly %moun_}}?f fu"elﬂand wood to ‘ community proj::cts. In Jharkand git:
-ounid louses. ¢ tribtl people are | is doing its work. But there is not a
punished and fined if they take fuel. single member from our tribe in it
Is this justice; in this fre country of :

ours? I go further. They are the How can the members of the commu-

producers of rice. Only this year, in

the months of June and July, due to |
hunger, in several villages people suf- ,
fered because there was not enough !
food. They produce abundant rice. !
‘What has happened to that rice? |
‘What have we done with{that rice ? |
In one village, Ghagra, many people

died. In one or two villages, because

they were hungry, they ate up what-

ever they found in the forests, and '
's0 there was an epidemic of cholera
and many people died. Qur State
Government does not heedus. These
are facts. The other day, while we |
were having discussion abou: food, |
one hon. Member said that the rice
in the Government godowns was rot-
ten. Yes, Sir, it is a fact. Better
xice was supplied to the public, and
‘when we tried ro husk it so as to make
‘it edible, half of it turnad into powder,
and even after husking it we found that |
it was not fit to eat. In August, during
-my speech in the last session, I said that |
people who came from Jharkand said

that this rotten rice wss sold at one |
rupee per seer. These tribal people

.are peasants, and they produce the rice

2and that is taken away. We saw the

‘Government officials and we found

that there was not enough rice in the

Government godowns. What happened

to it?

88 C3D.

nity project realise our difficulties and
our wants ? They will not realise our
difficulties and our wants unless they

t ke advice, unless they consult the |
experience of clders from our tribes,
It would be better if in such projects
members from the tribes also are takens
We do not beg for this, but it should be
done.

Next I come to the companies which
they have started. There the labourers
are mostly from these tribes. They
render honest service. It is true they
are given a bonus, but still they are
ill-fed. What happens to the money
and the projects of the companies ?

Then I come to the heads of the
educational institutions. There are so
many primary schools, so many secon-
dary schools, but who are the heads
of these institutions? Are we not fit
yet? There are so many graduates,
so many matriculates among our tribal
people, but very few of us are given a
chance. How are we going to improve
the condition of these people?

(Time bell rings.) .
One more point is about the Damodar

Valley Scheme. There are so many
workers in the scheme. but verv
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few are from among the tribes. There '

are so many labourers, but few of |

our people are employed, I ask the |

?overnment to take note of this
act.

. I fully realise that our glorious coun- '
try, Mother India, is blowing her trum- |
pet and calling forth all the heroes

of honest deeds, and she wants to do |
away with all the wolves in the garb
_of sheep so that she will be successful |
in executing the Five Year Plan. |

S. SOKHEY !

Maj.-GENERAL S,
Deputy Chair- !

(Nominated) : Mr. !
man, when the Prime Minister presenr- '
ed the Plan to us, he himself stated
that the Plan might be condemned
for the reasons that it does not make
sufficient provision for industries. He
also said that industry was essential |
for improving the living and cultural |
standards of the people. But he said |
the difficulty arose because we had a |
still more important problem that is the 1
"problem of food in our hands. Now, |
Sir, I would like to point out that really |
“speaking there is no contradiction be- |
tween the two.  Both are interd _pen-
dent on each other and provided for in |
the Plan. The basic idea of a plan |
essentially is to use the human and
material resources of the country in |
order to create wealth to raise the living
and cultural standards of our people and
this can only be done by providing |
basic industry to produce machines for |
production. It is more economical to
make machinery for production in the |
-country itself and for this purpose we !
‘must provide the country with basic |
industries—heavy basic merallurgical;
and chemical industries. It is not
necessary for me to illustrate the point. {
It is perfectly clear that if we con- |
itinue to import the machinery for pro-
ducing goods, we indulge in a very |
wasteful economic process. Every |
pound of metal which is bought as |
production machinery costs from ten
. to hundred times or more the cost of |
metal or chemucals for which it is
-made. Therefore intelligence demands .
-that we do produce our own machinery
“for production of goods in.qur country

--¢f COURCIY ] -
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itself. The standing of a  country
today is judged by the development of
its basic industries—metallurgical and
chemical , industries. From the point
of view of necessity, there can be no
doubt. But the Prime Minister said
that in our present status, we lack funds
and so on and so forth, He also said
that any funds thar are invested in basic
industries do not produce goods for use
for long time. That is perfectly true.
But I want the House to appreciate
that basic industry is in the nature of”
foundation of a house. The founda-
tion has got to be there before the house-
can be built. The foundation does
not make any returns. But still
the house that we dosire cannot be
built unless the foundation is there.
What we have got to remember is—
and the experience of U.S.S.R. has also
shown—that a country of the standing
of India, with its huge resources both
material and human, can provide itself
with a complcte basic industry in no
more than five to seven years. In order
to make the basic industry possible, we
have got to have a fairly good supply of
both, ferrous and non-ferrous metals..

i In the Plan itself, we are providing for

an increase in the production of steel

, from 0-9 million tons to 1-34 million

tons. I believe, Sir, that this is far
too little to give the country any basis
of development lateron. We must have
something of the nature of 6-0 million.
tons during the present five year period
and possibly twice that amount of pig
iron. Weare investing somewhere about
94 crores of rupees in the public sector
of the industry and about 230 crores
of rupees in the private sector. I think
this sum should be re-apportioned to-

. give India that basic industry that it

needs today.

Now, coming to agriculture, there is.
no contradiction between the produc-
tion of food and providing the country
with basic industries. The present
Plan, Sir, with so much expenditure on
agriculture, would increase production
only by 15 per cent. The country
at present lacks something of the nature
of 7 to 10 per cent. of the amount of
food needed and it has to be imported
But even with that imported food, two
thirds of the population of India is

RS
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malnourished and even if we had a few |

more million tons of it in five years,
the increase of population will be there
and I think the food position would not
be very much better than it is today,
Therefore we have got to learn by world
experience. And thatis that if you want
to increese food production, you must
industrialise agriculture and you cannot
industrialise agriculture unless you
develop the basic industry and produce
machinery yourself. So it is a matter
of vital importance and abounding
necessity, that we must industrialise
the country.

%

Another point that I would like to
stress is that we have got to remember
that we cannot develop if we follow
the path followed by the developed
countries when they started develop-
ing. When they started developing,
there was no technical knowledge
available, It was created slowly
and it took three hundred vears for
these countries to reach their present
state. Today the world is very dif-
ferent. Now technical knowledge is
available to produce sufficiently for
all and but for its application to
get anything like its potentiality, we
require a very different atmosphere,
To create this in an underdeveloped
country like our own, we must make
fundamental political, economic, social
and administrative changes in our set

up.

Sir, when the Prime Minister pre-
sented the Plan, he himself admitted
that a proper implementation may
require amendment of the Constitu-
tion. I think that point should not
merely be left at ‘may require’ but
some changes are urgently required
and they should be undertaken. The
first essential necessity is that for the
execution of the Plan there shall be a
central body with the power of finalising
and supervising the execution of the
Plan, though the execution itself may
be carried out by decentralisation, and
_ that demands that the Constitution be
changed to give the Centre more

power.

And the second point which is equally
ecessaty is the question of adminis-
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tration. I was pained to hear the other
day, when a Member asked about the
progress of the Plan after it had been
in operation for one year and seven
months, the Minister had no informa-
tion. 1 was really surprised to hear
that. It shows that there is something
radically wrong with the administra~
tion. And I think the administration
of the Government of India at present
is faulty. Today we want a different
sort of administration, which should
be dynamic, which can really do a
tremendous amount of things. And
for that purpose, Sir I would suggest
that a great deal of attention should
be paid to creating suitable adminis-
trative machinery for the execution of
this Plan. .

So, therefore, Sir, I repeat that I
would like the Government to re-
consider the Plan, make adequate
provisions for giving this country the
basic industries, both metallurgical
and chemical, within a reasonably short,
time and make suitable changes in the
Constitution in order to make the execu-
tion of the Plan possible.

Mr. DEPUTY CHAIRMAN
Time is over.

I2 NOON.

Suri A.S. KHAN (Uttar Pradesh):
Sir, this Plan has been framed in a
very realistic manner for our economic
progress. This is the first time that a
picture has been painted of our future
economic progress. Of course, plan-
ning is a continuous process and we
may have to make changes in itin
the light of our experience as well as in
the light of the resources that would
become available to us in the future.
Having given my general support to
the Resolution before-the House, I
would like to express some doubts
which I have in my mind. My first
doubt is about the assessment of re-
sources. Government is expecting in
this Plan a sum of Rs. 738 crores as
saving from Central and State Govern-
ments. As far as the Central Govern-
ment is concerned, so long as an able
person like our present Finance Minis-
ter is presiding over the Finance Min-
.istry, I think he will be eble to obtaip
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the amount mentioned in the Plan,

but I would like to know whether he

is certain that the States will be able

to save the amounts expected of them

in the Plan. Sir, there are clear in-

dications that a depression is setting

in. The finances of some of the Star(s

are not particularly good. Apart from

this, many of the State Governments |
have taken on their shoulders very |
heavy burdens in the form of land

reforms. 1 should, therefore, doubt

whether they will be in a position to

fulfil the targets that the Plan has set

for them.

Again we have estimated about
Rs. 520 crores from private savings

[ COUNCIL ]

| feel shy of external help.

through loans from the public etc. |

"As far as the loans are concerned, I
have a question to ask and the reply to
that question will show whether we
can expect any help from this source.
The question is whether the Govern-
ment thinks that the saving capacity
for capital formation in the private
.sector is increasing or decreasing. If
they are sure that it is increasing, then
I think that they will be able to raise
sufficient loans.  If it is not inereasing,
then I entertain my own doubts about
‘this source. As for the small savings,
I would like to say that they can be had
either from the peasants and labourers
or from the middle classes. As far
as the peasants and labourers are con-
cerned, I would like to assure the
‘Government that they are not at all
‘bank-minded, and it will need a good
deal of propaganda to enthuse these
people and get their savings. They
are not easily willing to part with their
‘money. Also during the planning

period, the old loans will mature and
there will be need for consequential
.conversion. This will affect the re-
.sources also. As to the middle classes,
I am certain that on account of the
increase in the inflationary pressure as
‘well as the prevailing high prices in the |
.country, the condition of the middle |
classes is pitiable, and they will not be |
able to contribute much in this direc-

rtion.

Now, after taking into account all |
..¢hese resources, there is still a gap of
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Rs. 655 crores to be made up by external
help and deficit financing. I do not
I do not
know why some of my friends here do
not like external help. Are they not
sure of themselves ? Are they not
sure of their own strength ? Why
do they think that external help will
interfere with our political freedom ?
After all, our leaders are not the kind
of people who would yield to any pres-
sure. Moreover, there is no Parlia-
ment in any country which will be
willing to sell away its freedom for the
sake of any external help. Therefore,
I do pot feel shy of external help.
After availing of external help, the Plan
says that we will have deficit financing.
I respectfully submit, Sir, that this is
a very slippery slope. If the Govern-
ment enters the field of deficit financing
once and gets into the habit of printing
notes through the help of the Nasik
Press, they will only make things worse.
I am glad that they have put a limit of
Rs. 290 crores for this deficit financing,
which they say they will be able to draw
from the Sterling Balances. I do
hope that they will not pursue this
policy further. If they do so, it will
certainly create inflation in the country.

I am glad that Government is going
to give first priority to agriculture. I
agree with this, because it is the basic
necessity of the country which has 36
crores of mouths to feed. Therefore,
I hope they will try to put all their
finances into that and make it a success.

The only other thing I would like to
mention, before I finish, is the question
of labour. In the Plan, they say—
they hope—that there will be co-
operation between capital and labour,
Unless we create a spirit in the labour

' that they are supplementary and com-
. plementary to capital, we will not be

able to achieve our aim, and that can

i be done only if the labourers feel that
| they are also a part and parcel of the

whole machinery of production, that
they will get more if there is more
production and less if there is less pro-
duction. In my mind I had a definite
proposal but for want of time, I will
not enter into it. I will leave it at
that.
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There is ore other point which I
would like to lay stress on before 1
finish. The Plan says :

“Failure to ensure integrity in every
branch of public activity tends to undermine
the structwie of administration and the confi-
dence of the public in the administration.
There has, therefore, to be a continuous war
2gainst every species of corruption within the

Administration as well as in public life.

Some measures to ensure standards in pub-
lic life when these are grossly abused are
necessary in the interest of democratic govern-
ment itself. Some machinery for this purpose
should be devised in order to enquire into cases
of alleged misconduct on the part of persons
who hold any office political or oth.er. Where
there is a prima facie case for enquity, such
an enquiry shonld be held in order to find out
and establish facts. It may be necessary to
have special legislation for this purpose under
which action could be taken at the instance of
the Central Government or a State Govern-
ment.””

On page 34 they have laid great
stress about the integrity of the services
as well as integrity i public life and I
think for that they should do every-
thing possible. They should devote
all their resources and energies to get
that done. If thereis no integrity in
our services or in our public life, then
I am sure this Plan will not succeed.
They have expressed very good ideas
here, I hope they will put them into
practice and create the machinery to
get it done.

‘[ 13 DEC, 1952 ]
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. and the feet are upwards, similarly the
Plan from the very outset seems to be
pointing its head towards chaos down
below while its feet are merrily balanced
in the air because it is admittedly based

| on scanty statistics which is the ground-

| work of all constructive planning. Not

“only this. It is perched very riskily

on a system of financing, views on which

I have fairly often expressed to this

House, and this House knows so well

‘ by now my views on the policy of

| indebtedness, deficit finance and tax-

| ation of an already tax-ridden people
| etc. I need not repeat those arguments

here as far as the financing and financial
implementation of the Five Year Plan
is concerned. I leave the House to

; judge my views on that point.

The only point that T would like to

. deal with a little more in detail in the
short time at my disposal is on what

| seems to methe whole approach to this
+ Plan and the fumbling tactics of the
planners. It seems to me that while
they search for a proper machinery to
carry out their propositions into action,

| in this fumbling manner they seem to
! have chosen the Bharat Sewak Samaj,
which is but a replica of the uninspiring

' Bhoomisena, as the medium or machi-
nery for implementing the whole pro-
gramme of development in this country. .
But what really surprises me according
to all modern tenets of planning is after

SHRI P. C. BHAN]J DEO (Orissa): | all if we have not been excessively bright
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Mr. Deputy Chairman, time is fleeting  in originality we are known to be good
and art is long and although I submitted \ imitators—why in this respect we cannot
at the beginning a very long amendment | even imitate other nations properly,
to this Plan, I don’t think in the short | nations like Japan, China and the Euro-
time at my disposal I shall have time | pean nations, by utilising or by harmo-
enough to deal fully with all the points | nising our defence machinery with the
that have been raised there. But in | development programme that we have
any case most of the points that have | in view. In my opinion that is a very
been raised have been fairly and fully | vital thing and it we could integrate our
discussed by most of the other Members | defence programme with our develop-
and I shall not waste the time of the ' ment programme, not only would we
House by repeating them in view of the | be able to help in the economy drive

shortness of the time for this work.
I will only say one word about the
subsidiary points that I had mentioned
in my amendment, namely that on the
whole, the Plan gives me the idea of a
perpetual ‘Sirsasan’ for the entire Indian
naticn. ‘Sirsasan’ means a position in
which the head is pointed downwards

that is being sought to be effected in the

Defence Ministry and in the Defence
| Departments but we shall be able to
| carry out our programme more effi-
ciently amongst the people and instil
that human touch and inspiration which
is otherwise lacking in thus programme
to enthuse the masses of India. It s
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a commonplace of all modern economic |
development and development pro-

grammes that basic industries and all

other means of production etc. must be |

located in places which should be well
immune from attack from outside in
the case of a war, which God.forbid ;
no one wants a war of course and we,
least of all. We have had the tradition
of peace from pre-historic times but
whether- we want it or not, the inter-

natjonal situation is such, the problems .
created for us by partition are such, our |

boundaries today are such, our neigh-
bours today are such that we cannot
possibly obviate a distant possibility
-even of war and according to that we
should harmonise any plan of develop-~
ment that we undertake with our
defence programmes. Unless we in-
tegrate these two, not only are these
.development programmes doomed to
failure but our defence itself which is
one of the major concerns of the
*Government, as it should be, is likely
to be undermined in the long ryn.
In this respect "perhaps one of the
greatest Jacuna in the Five Year Plan

s the lack of proper provision for mak-

ing this nation self-sufficient in defence
stores and equipment. We still depend
-on foreign powers and foreign countries
for most of our defence material and we
shall continue to do so for some time.
In case of war, if our communications
are interfered with, if we have un-
friendly relations with the powers which
are supplying our defence organisations
today, then we have no means whereby

‘we can be self-sufficient in this respect !

and that is a very dangerous thing in
the present circumstances. Not only
is it a dangerous thing, a greater em-
phasis on the co-ordination of defence
with the development programme
would cause us greater benefit and it
could affect a great saving for us as far
as foreign exchange is concerned. As
far as the location of favourable sites
for development in conjunction with
“defence development programmes, I
had in view here a good deal of facts
about the East Coast of India and its
vulnerability as well as its capacity for
development in the industrial field.

(Time bell rings.)
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¢ Chiefly I had many facts here to deal
with with respect to the area extending
from Chilka Coast to the port of
Gopalpur and also the area which is
very well known to all people, the Hira-
kud area, but as the Deputy Chairman
has rung the bell I have no time to
I deal with the various details in that
; respect but if I had had the time to
| deal with it, Members would have
, realized how vital it is to co-ordinate
, these two spheres of our action viz.,
defence and production and how far we
I could have advanced in this way instead
i of this very imperfect programme which
i the Government has put betore the
 House and on which it wants our
i approval today. Sir, my reactions
i to this proposal are these : through
\‘ you
|
|

and through the House,
I would Ilike to say that instead
of proceeding on a plan which

is haphazard, which is premature and
| which has not proceeded on proper

statistics, we should have waited and
i proceeded on a plan which is based on

a much better and sounder footing and
' on a more suitable state of affairs, which
" would be beneficial to all. I would
end my speech with the immortal
| words :

“Ifgesy Saag Teg aulfaaEg
| e wr fAfrar gregar gl g9Eq-
|

r gl agfa 1>

|

' which may be freely rendered as—
| ““Awake, arise and approach the know-
1 ing, for the path we have to tread is
sharp and risky as a razor blade.” I
\ thank you, Sir,

. SHriMaTI SHARDA BHARGAVA
1 (Rajasthan, :

( AR AT AEE (T ) 8
| ST AR, A A B A6y
| T & fad F arAa ae T agl 1%
FGIFE | qA I9 GF€A AT
‘ﬁa?ag@qﬁaﬁﬁmémagq@
\@méﬁﬁqgmaﬁamﬁw{ﬁ
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FATE ¢ § AR W srmEdel ® 0 IT F A A fraw & frow § aferw fawme
W Fam g ww § qaasi awr | AT A 1 ofed Ao St g A
amar@sa’t*ﬁa:‘tmwmqmm;{l TR & fam 81 @rw Fan F
T 77 T & B gArk A & why wfe
zzm ST Aq & FAT A9 AR AGA §R R s amg 30 A9 &, STt Fr A T
g 98 WA AFw awiw 1 frato § l'qqgmaﬁ—(aﬁﬁ;@?ﬁgl sq awt
AR JAF A Y gAI WA F) ¥ AfaF- F1% aafm afirs s SfiaT & ) S9FT FFR
fazr wqa afEr PR 74 g &, IaA AT F frwre @A g 1 o
G LA KA WA UGN | oy 2y oy sarar FwaR et # g
fra stmaugammami i vanalt | ¢ | oy arg A g AT
FE AT ¥ FW X W@ 97 A1 A4 T 4V | agd & wart frdy g § o & quedt g
aqfg & foq agd & wgow fag & 1 gy St AT At 30 A M TGN |
TR A THH TF I A AT g1 8 fF S y T & FIW 4 § (F gAR 3§, |rar-
R ALY FeurdAdt (degartments) a gurR wiat § ferat Fr Ay F goT
% ¥z 2frsw (red tapism) aw war § ¥ fou 318 st e Adi 81w fawa
IHY IFIT AT 3% AT A1 OF TFL § 9z w0 omar & 6 g9 2 § e
qEgAArA g WA | AR A AT e 3y st (lady doctors) #Y
Zqq W eIl § A ¥AW Wﬁqlagamél T TED IR F AR
FA FT T T AGAT | AT AY GFR | § FRet 7 ¥t a9t ave ¥ &re A4) fRar
Fag I Fr M TR MR ITH | frggmlt TATFRT &1 T R
FAT § w1 FTT AT § a1 WA | e ag# o gk agt whizomil 1 sl
afver SR AfwaaT ¥ 9T 5T ST H T ‘ frerr sreq w<A ¥ fou gfaemd w8 g0
#x2 forad f7 3ar &% 94 793 | | fewe wrfedi (medical  colleges)
§  @rgs@ad (co-education)
igqdfa FFar ¥ gAR AR AW HIF S gartaAr  qa e A A R

g7 & qiq7 T FAA fFar TG ) AR &
F 341 F fag T A F 75T ArazAFIT W7 g § 5 Afsws smodt & aget 3
] arg sefFar A 0@ 1 I afawar Iwm
g feadr & AroF  qET @A AR |
Fudy wefral F1 g8 FO Y
g qg+ AE} Wory | o afs g % fF oang
1 gaaar, Tareey, far aqr S F | 939 | 947 8 ¢ ar T 99414 6 q9g
FAAI| THA F9 a4 A F 9 gaa | SN, < AfEeT ST A1 g T =Tl |
dra fawdi ¥ ar & O & ) 7P| F@ @F 9A3F 07 F Afgendt F foy




Five Year

2338
[Shrimati Sharda Bhargava.]
X ¥ T CF AT ASHS FIST AOAT

wifgd aifr afiw & sfus ¥ wed
AT 9 g faw w3 oy wfewt ot A
AT wIET g A | S
gg 91T qF @I FwEAT F AR H

FAr § 1 = wW (Plan) ¥ @w
AT AR AT FT FRIATE L H

g0 qIX A 4 & SOE A Al AT |

g1 ®AR gl wser # fgurd ¥ fou
gaey f6g o @ & I SnF o 3w om
7 feard 8y w7 399 3 viqea w@r
@ AT § A IS q1ar F1 wged far
g1 @ fou 7 gmare 1 s g
W AT & 8T 7 ag W FEAr ey §
fo e o freet gon vd e U
g1 R wfemd wmar @ R fiss gu

WHoTaga I F78 | WX TER
39 T FB AR AT AR M a7 38
firger gam ¥ qea) F o e frew

& @

et araforn S & forom F ag FET
g 5 g 71 o fawa A aga & afs
FN FHT § AT 3T 07 fA% = 2T
T | zEd fou A7 gEE ag €
woifas gend & oy oF s feqidde
@ fagr o | 9% o 3 § srow
fafteex  (Minister) aar ¥Fefac
(Secretariat) w® qa1 =i F
W e e §l | R e A
q7E FT ATHTFT AT 38 o fearE-
2 T AT AN =W ¥ @ AR g
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| dx & wwrfos S A afew SEw

(tg%ré|
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ZRY I A fagy s A w@WT ) WA
qaTa 7g & & sz g ww ¥ fou wfger
&1 fusw ggaw foar ST ay ’Q
o1 & o6 598 gaa TR awaar fawei 1.

% arg & faen & fawm & sos gre
FFEN ARG | RET@R [ ¥
fo s STERT E 1 T &M F arg &
T farert Y o 7 fadto =@ T ATRA v
g 58 IFT AR AR FT AT §
fareAT AT W Y 9eAfa w9l § | afe fy
safer A1 QAT farerr € ard § v ot ag gfo
FT9 FGT & 39% fod IT6! @MWT IH
fmar <@ ST § 7 399 FeeT SR qa
FA AT | qumel g 5 70T & g
¥ SIRT AIEF ARQAE FT WIAT & 1

T gardy forer &1 v feei # afer
g1 g (Primary) R, dwed
(Secondary) frrem sk 3= faar v
FRAAIT T d IR & 99 § @
Fgert | e afe qua @ a1 dw=d st
srafasw farear ox it 1w T 9=
fer @t g ? R faaredt ¥ o o
THo To AR &to To T fefirat I+ ol
g a8 SH! WA Frow ¥ frwed § 99 fF
FIEEE! § AT dard g frewear € o
I AT FTST FT aee afeg 1 ow
FISS | A1 AR IR & & faaref
gfq av o= frafa o=r &
fererreft Wt %A &7 e g §, Faandf
vy afem a1 @ awlt A A
ot ¢ femr omar § @Y ¥ faar @y
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#1 fedSRaw  (representation) ¥
¥ o 72 €T & PR AT AT A AR
# uF §39A (section) R @@
g smaar § T g9 I UF ANF
A qg ity | afs @ F FE
ogy 1 7% famz ( shifts) #=F fam 9
FIOW ol §| YA T EATE AW
fafgs (Principal) @€ 1 o= ffrae
famt T Y <@ 7Y g, QT S W AG

- A gEar @1 R SERT RS g fF ag #AY
WY oY A7 ALY | . STHT AL IS AW

gt fear I @Far |

¥q AT SHI AT T3 &7 AE AW
ffws 1 R e esF e A
T s, o+t g fREr aw
g afr gy & s 1 9 &
g ® 99 EE IR OgE A1 IWIIW
yMER #TF ENA A FA@E Al
g W T ferza (hints) A qorw §
A2 fr fire St A1 9AAT TEFT TAATR ]
firx fgre & Y $ T F@7 1 T4 IF
qQert #7 Jorw #1 5 afs faw o ar
2T 93 Site # ar forey & famfo ag=-
FTAEATE I @At @ Ffw T
A TR AR ww oy famm ¥ @ W) A
gy ( Supplementary ) &€
78 & T 959 farar e g 9= farfera
S 7 &1 AT A gfg FT IT AT
A TS 3T 9 TH T Ao Yo, THoUo
g o A amg Awd e am
AR TR T FTRIGATG L W R
M IR |
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¥ T 3= faerr AT AR 2w ¥ o
FHIEF T g | FISq U ¥
TIg F fawqa 2 (test) gmr wifea fr
famndf st 97 @Fav § ar 48| @ afz
9% FHAT § Al FAT9Z GFAT 3 | &Yo To,
o Uo ) 9375 §1 §7 I g7 faenfaai-
1§ 3 wfeq fqaq va foer &1 qu
STAN &1 T AR fererre qut farfirer 1 6

1A, 7 FAT A1 ag @ a1, fasn
& 191 &9 (stages ) I GAE AT =Ry
ot fF frm sFR # fae @Y WfE =
T T AR ¥ oF e F warsy Al g o

ferai & fog oy o &Y faremr Soanfy

TEHE | TF A ¥ TR 97 TF g1, 98
FE AR E 1 o Tm fm ofes

e wEmw FRE (Secondary
Education Commission) 9% w&F
T AT T a1~ 5= g7 91 £ 5w
FHr 7 o ferat gaea § ) farar w5y
g A far s ‘wF ) R aF
qeT fF ‘a1 O gt g7 <@ Fer O
‘' oft qr wfafafuce #T avdt § " e
afx et Y weleT @A R AE AN
ar fexi & ar fasm gurm g S )
afs “ et I § U F & faa @
A ferdt #1 aar B g1 gEar o
TR FAT 41 95T 97T AR G a9 W §
T gy FH &, Fq: H AT W AT
FTE '

[For English translation, see Appendix-
I11, Annexure No. 93.]
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SHrRI RAJAGOPAL NAIDU (Mad-
ras) : Mr. Deputy Chairman, this

Five Year Plan envisages a susbstantial
increase in agricultural production of
foodgrains as well as commercial crops.
This increase is said to be realised
through certain development program-
mes relating to certain major and minor
irrigation works, extensive cultivation,
reclamation of land—waste land—in-
tensive farming etc., etc. Sir, this
Plan is certainly an improvement so far
.as agricultural production is con-
cerned, over the Draft Plan, for the
reason, Sir, that this Plan has provided
.go crores of rupees for community
development projects, 30 crores for
additional minor irrigation works pro-
grammes, n o :

natural extension organisations. Sir,
when I just took note of the broad
allocation of resources in the Five
Year Plan, as regards the extension of

and provision of certain |
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agriculturists need, to raise wet crop,
at least Rs. 60 per acre, and to raise
dry crop, Rs. 20 per acre—if it comes to
Rs. 800 crores per annum. Well, Sir,
when that is the finding of the Reserve
Bank of India, when that is the finding
of eminent co-operators in this country,
is this provision of Rs. 100 crores
towards short-term credit, Rs. 25 crores
towards medium-credit and Rs. 5 crores
towards long-term credit, enough
for the development of agriculture in
this country ! If I may say so, Sir, it
will be nothing but building castles in
the air, if so much amount 1s spent to-
wards agricultural development, to-
wards the various river valley projects in
this country, and, at the same time, no
provision for adequate finance, no pro-
vision for adequate credit, is made for
agriculture. Well, Sir, we find that co-
operation is very well advanced in

| States like Madras and Bombay., We

.agriculture, I find that for Agriculture, ‘

Community Development Irrigation

Power, etc., Rs. 921 crores have been

set apart, which works out to 446
per cent. of the total capital outlay. It
is certainly gratifying. But my only
grievance, Sir, is that when such an
allotment is made for the development
-of agriculture in our country, the
financial resources to relieve the indebt-
edness of the agriculturists and to
provide for agricultural operations, Sir,
is very, very meagre. I find Sir, that
.only short-term credit of 100 crores of
rupees alone has been allotted through
.co-operatives and through Government,
.and I find only medium-term accommo-
dation of only 25 crores of rupees has
been provided for ; and a long term
.credit of -5 crores of rupees spread
.over for a period of 3 years. Sir, I
went through the G. M. F. Committee
Report, the Krishnamachari Report,
I find, Sir, that the Committee says
that in the year 1951, the Reserve
Bank has estimated that the total short-
term and medium-term capital required
to finance agriculture, wil be 3500
.crores of rupees taking into account
that in Bombay, the average short-
term loan issued by the co-operative
bank to an agricultural family is Rs. 1c0.
They had given also another figure of
Rs. 800 crores per annum. That is
based, Sir, on the assumption that the

find, Sir, that in Madras there is such a
great demand for medium-term credit
and long-term credit but the State
co-operative bank is not able to provide
the medium and long-term credit. I
may say, in the district, to whaich I
belong, we had advanced as much as
65 lakhs of rupees by way of long-term,
short-term and medium-term credit,
to the 600—700 credit societies in the
district, not to speak of the money
which the bank had advanced for the
consumers’ co-operative movement and
also the producers’ co-operative move-
ment. I speak only of the advances
made to the credit societies in the dis-
trict. Well, Sir, medium credit is abso-
lutely essential for certain development
projects, for digging wells, for installing
oil engines, reclamation of land etc.,
etc. ; but short-term credit will be
utilised for certain manure purposes and
for certain other urgent purposes which
the agriculturists need to raise crops,
butit is only the agriculturist who is
indebted, who needs the credit, mediume
term and long-term credit.

Then, Sir, with regard to co-operation,
I would like to mention a few points on
development of co-operation in our
country. I would say, Sir, that I find
that so much mention is made of the
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«development of the co-operative move
‘ment in our country. We find, however,Y|
2o our utter distress that we do not
have any banks, State banks, any dis-
trict co-operative banks in certain
.States in our country, and I would
like to see that in the different parts of
our states, the newly integrated Part B .
States, co-operatives, apex banks at
«(istrict levels, are started. Then,
I would like to mention, Sir, that, so
dong as the Government is the com-
petitor to the co-operative department,
there will be absolutely no use, abso-
dutely no hope that the co-operative
movement would be developed in our
-country. For instance, the co-operat-
ive banks are not able to draw any
deposits. That is because, Sir, the
Government floats loans, at exorbitant
rates, I think 3 1/2 or 4 per cent.
When that is the case how can Gov-
-ernment expect the co-operative banks
to draw any deposits ? Sir, the Gov- |
cernment is a serious hindrance to the
- Co-operative movement, to the advance-
ment of the movement in this country.
I find, Sir, that there is so much talk
.in the Five Year Plan, of development
-of the co-operative movement in this
.country. But we find that there is
absolutely no Ministry provided for
.the subject of co-operation. Sir, co- .
operation should also be a centralised
.subject.

Sart GOVIND REDDY (Mysore) :
“The other side would take to non-
«CO-operation.

THE MINISTER ror FINANCE

18 DEC.

1952 1] Plan .

2342,
find that there is no Act, nor absolutely.
a Ministry, at the Centre, * °

(Time bell rings.)

I should like to mzntion a few more
points and sit down, Sir. I would like
to say that with regard to multi-pur-
pose co-operative societies—I have got
my own doubts whether thesz multi-
purpose societies would. .....

AN Hon. MEMBER: The Cabinet
is co-operative.

SRl RAJAGOPAL NAIDU :......
ever thrive, bacause any society with a
single purpose, single objective, is itself
not thriving. But if a society is bur-
dened with multi-purposes, with a
number of purposes, I do not think that
such 2 movement will develop in this
country. Then with regard to housing,
there has been an amendment tabled
by me.

Mr. DEPUTY CHAIRMAN :-
There are four more speakers.,

SHrl RAJAGOPAL NAIDU : Sir,
with regard to agricultural incom: tax,
I would submit Sir, that we should not
seek to impose an agricultural incom:2
tax. Then there is som2 provision
made for the urban housing but no
provision has been made for rural
housing.

MR. DEPUTY CHAIRMAN : That
has already been mentioned,

SarDAR BUDH SINGH (Jammu &
Kashmir) :

.{Sur1 C. D. Desumuks): Well, you have 2(yausS Sh par) e aBSy sf3g

-Mr. Kidwai here. §

SHrR1I RAJAGOPAL NAIDU : Well,
Sir, he is only a Minister for Food and
.Agriculture, but I want one for Co-

operation. There should be a special
Ministry of Co-operation. Sir, you
talk of co-operative farming. Every
thing of co-operation should be
handled by the Ministry of Co-opera-~

5

tion in the Central Government. There |
.should also be a Central Act, but we -
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[For English translation, see Appendix
111, Annexure No. 94.]

Surl S. GURUSWAMI (Madras) @
Sir, yesterday, the Finance Minister,
in the other House, described critics of
the Plan under four categories : he said
that, some are conditional supporters,
some are helpful doubters, some are
cynics and others are incorrigible ob-
structionists, if the press report 1is
correct. I do not know under what
category I will come ; butI can say
this much that I am both an idealist
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and a. practical man. As an idealist I
believe that no Plan in a capitalistic form
of society can succeed and, therefore,
I may be an obstructionist from the
point of view of the Finsnce Minister.
If I oppose in principle aill plans which
are made on the recognition that capi-
talistic form of society shou!d continue ;
but, as a trade-unionist, I have been
trained to be a practical man. Any plan
is better than no plan and, from that
‘point of view, 1 welcome any effort on
the part of the Government to improve
the standard of living of this country.

The time given to me is too short to
direct my criticisms on different as-
pects of the Plan. I propose to deal
with only two parts of the Plan, nam=ly,
the Transport part of it ond the Labour.
part of it. In regard to the Transport
part of it also, I prapose to deal with
the Railway part of it only.

It is proposed to spend nearly 400
crores of rupees on Railways in the
§-y=ar period. Sir, this Plan is called
a s-year plan ; we were told by the
Prime Minister that it is actually a
3-year plan, but, the Report says
somewhere that it is a” 27-year plan.
Whatever it is, these 400 crores of rune-
es are going to be spent on rehabilira-
tion of the railways and only 20 crores
are earmarked for development of new
lines. That is a very meagre provision.

Secondly, the railways are expected
to spend about 64 crores of rupees
both from its surpluses and also from
the Reserve Fund every year during
the s-year period. At this rate,
we are told that we will be able to
clear up a good lot of arrears in regard
to replacemenr of the rolling stock.
According to the estimates furnished
in the Plan itself, it is stated that noarly
2092 locomotives will become over-
aged 8,535

[ m8 DEC.

. spent on development of Ports. ]
is not an amount which will be suffi-
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necessity for replacement of so many
+ rolling stock. 1 must express my
. dissatisfaction at the way in which
rolling srock has been purchased these
years. Monies have been spent like
i water in purchasing these locomotives
| from foreign countries whereas with
some more drive in our own country
we could have utilised our own work-
shops for manufacturing and recondi-
| tioning some of these locomotives.
' As it is, the locomotives that have been
' purchased cost § times their pre-war
| rates and those which are mnufactured
_in Chittaranjan cost somesthing more
than that. If labour is taken into con-
- fidence, if proper utilisation of tech-
, nical ralent of this country is made,
' I submit, Sir, it would be possiblz to
. save a good lot owt of the rolling stock
© that is proposed to be purchased from

other countries.

\

| Apart from that, we spend nearly
| Rs. 30 crores on the fuel bill of the
, Railways. I should like to draw the
| attention of the House to the recent

statement made by Dr. Whittaker, the
\ Director of the Fuel Research Institute,
‘ Dhanbad, in which he has suggested
. that by electrification of the Railways
wi can save Rs. 1§ crores per annum
in the fuel bill of the Railways. That is
I a suggestion worth consideration and
| examination by the Planning Com-
‘ Instead of spending all the

, Mission,
money in the so-called rehabilitation
I of the rolling stock, they would be well
. advised in spending on electrification
schemes and on really developmental
\ schemes on the Railways.

Apart from that, we are told that
about Rs. 12 crores are going to be
That

cient for meeting the requirements

become over-aged, and about 47,000 | When you think of development of

wagons will become over-aged by the
end of 1956, and for ali this
Rs. 320 crores, coasisting of Rs. 170
crores taken out of the current revenues
and Rs. 150 crores from the Deprecia-
tion Fund Reserves will be spent for
replacement. This is a very poor
satisfaction. If there is an increase in
the turn rcund, there will not be

53 CSD

Ports, you must think not only of the

a sum of | Ports which are' called major Ports,

~but, also the minor Ports. I sec no
indication, in the schemes they have

. got, for the development of the minor

' Ports.

|

| T welcome the money that they .are
I going to spend on the Kandla scheme.

'

coaching vehicles will | of the different Ports in this country, -
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[Shri S. Guruswami.]
Any money that is spent on the develop-
ment of it, to replace the loss of Karachi
Port is worth spending.

Having said this much, I now deal
with the labour pélicy which is going to
be the Achilles’ tendon of the Planning
‘Commission’s Report. I say that
because, after using very good words
that there should be avoidance of
disputes, there should be no strikes,
there should be co-operation between
labour and capital, the Planning Com-
mission suggest measures which will
elicit nothing but opposition. They
had 1o business to make such sugges-
tions that money wages should not be
increased, that the. bonus should be
decreased and that it~ should not be
in cash, that there should be retrench-
ment, that the work load should be
increased, that there should be this
and that and suggestions which will
result in rationalisation. In theory,
labour cannot oppose rationalisation;
but, the position in other countries
where retionalisation measures are
introduced is that there is provision
for social security, unemployment

insurance. If similar  provision is
made heie, labour will co-operate with
the Admiristration to secure reduction
of manpower and for rationalisation.
Uil that is secured, if you ask labour
to agree to co-operate for retrench-
ment of more st ff, to agrec to work for
getting no more wages than what they
have been getting, then, there cannot be
that enthusiasm from labour which you
are expecting, in working out any
plan. Therefore, I strongly condemn
the observations which are contained
in that portion of the Plan; labour
will not accept that part of the Plan.

On the other hand, I am in agree-
ment with the Industrial Truce Policy
which was adumbrated in 1947. If
there is real give and take on the part of

- both employers and labour, whether
in the private scctor or in the public
sector, if there is placing of all the cards
on the table, if there is real desire to
get the enthusiasm of labour, I assure
the Government that there will be a

|

'
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responsive co-operation on the part of
labour. Instead of that, all that they
are told is that there is a prospect of
more retrenchment, no increase of
wages for 27 years to come and, that,
after 27 years the average per capita
income may be doubled. This calcu-
lation about the averages is like the
calculation of the man who wanted to
cross the river by finding out the
average depth ot the river. The whole
Government will be drowned if they
want to implement such a policy on
such premises.

Housing is a very important problem
which has been ignored. The meagre
provision of 25,000 units per annum
will not meet the requirements of the
situation. Sir, in 1946, the Railway
Board appointed a Committee known as
the Mitra Committee which had sub-
mitted a ten vear plan and which,
if it had been accepred by the Govern-
ment, would have completed all the
housing requirements of the Railways
concerned by 1956. We sce no zvid-
ence of such a policy at all. The pro-
posed programmec would require 100
years to meet the Railway situation.
On the other hand, there arc thraats
and the only way that the labour policy
can be implemeted is by streagthen-
ing the Preventive Detention Act and
by putting people like us, who are in
the Opposition, in prison camps.
They will not get their co-operation
otherwise—unless  they seek greater
co-operation from organised labour,
without adumbrating wretched princi-
ples which no self-respecting labour
organisation in any part of the world
can accept. Therefore, I repeat this
warning very seriously, that the deteils
contained in the Labour part of the
Plan are reactionary, if I moy say so.
I can give you another example. The
Government enacted legislation about
provident fund this year, after enacting
an ordinance. It proceeds on the
allowance
should be merged with pay for the
purpose of retirement benefit. Now,
the Plan says, “We accept the report of
the Committee which has recommended
50 per cent. merger and we commen
that to the private employers.” .Tha

1
ner
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Sir, is net a -progressive step. Tt iz a

retrograde step, and it is o step which .
-enlightened labour cannot accept.

-

T cannet say much mere within the
time limit imposed, except that unless
the Labour part of the Plan is drastically
tevised, you will net get that enthusiasm
which is necessary for the success of
this Plan or any other plan.

With these words, I thank you for |

giving me at least 10 minutes.

* Mr. DEPUTY CHAIRMAN : The
Council stands adjourned till half
past twao.

The Council adjourned for
lunch till half past two of the
clock.

—c—

The Council re-assembled  after
lunch at half past two of the clock,
Mr. DEPUTY CHAIRMAN in the Chair.

Sur! D.D. ITALIA (Hyderabad) :
Mr. Deputy Chairmen, the Planning
Commission after careful study and
greatest consideration, has prepared
the first Five Year Plan. The revised
Plan is no doubt a considerable improve-
ment over the former Plan. I am sure
that it is no doubt a single indivisible
national Plan that could be evolved
and every well-wisher of this country
will no doubt whole-heartedly welcome
it. From the Plan I understand that
it is a masterpiece of work and a very
comprehensive one and I am sure
evervone of us here who has any in-
terest of his country at heart will ap-
prove of the Plan in general. I do not
say that the Plan is cent. per cent.
complete. No doubt therec might be
some deficit here and there, some
shortcomings and there might te room
for improvement. But for this purpose
we should not say that the Plan is not
good. To my mind in this world
mothing is perfect. .

Y

Some of my friends on the opposite
benches have criticised this Plan.
“They simply try to find fault with this
Plan but 1 think that is a short-sighted
policy. To my mind, the Plun is an
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v iderlistic £nd prectical one. I think,
Sir, that plrnning is r2quircd not
merely for the future improvement
of a country, but it is required in
every walk of life. Every person must
have a plan. We know for ourselves
how difficult it is for a single man to
prepare his ordinary plan, keeping in
view what the income will be and how
it is to be adjusied with the various
expenditure. And I can apprcciate
the difficulties that might have been
undertaken by the Planning Com-
mission to prepare this huge Plan
for such a vast country like India. They
have taken into consideration the
. various demands of the States. In
fact every State has demanded so much
‘ that it is difficult for the Planning Com-
mission to provide so much for their
requirements. They have done their
’ best with the resources that are avail-
! able to us today. I am glad that we
are laying a foundation for future

wealth and for o happy and prosperous
India. After five years, when all the
schemes in the Plan are completed,
1 think, the standard of life of the
masses of our people will no doubt
be improved and raised. What India
requires today is to develop its eco-
nomic and social structure,

As we know, India is an agricultural
country and so the Planning Cofnmis-
sion has given topmost priority to
agriculture ond rural development.
They have provided, as we understand
from the Plan, that 45 per cent. of the
expected expenditure will be spent
for the agricultural and rural develop-
' ment and after this scheme is completed,
| we are informed that 18 per cent. of
i the production of foodgrains will
| increase. Over and above that, there
‘ will be an increase in the production
| of cotton, jute, oilseeds and sugar-

cane.

i Next comes industry. Industry is
always considered in almost all the
advanced countries as the back-bone
of a courury. Unfortunately, the
Planning Commission has provided
| only 8 per cent. of the "expected ex-
| penditure to be spent for industrial
. development. 1 think, they could have -
easily provided at least 45§ per cent,



Five Year

{ Shri D. D. Italia.]
of the expected cxpenditure to be
spent on such an importznt item.
According to the Plan, only 40 large
and medium-sized industries will be
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established during these five years and -

after this scheme is
will be benefited

I am sure, <ven
completed, India
mostly.

Then come communications and
transport. No doubt nearly 2§ per
cent. has been provided for these
schemes, yet very little has been pro-
vided for new railway lines, which are
very essential in these days. And, as
far as other things are conceined,- like
education, medical relief, social service,
etc., they have provided amply. I must
say that the best thing they have pro-
vided is the Bharat Sewak Sam:j which
is very essential in these days.
individual must understand that he
has certain duties to perform for the
betterment of his country.

Lastly, I will say that the entire
success of the Plan depends on its
execution and the machinery that is
provided for its implcmentation. In
this respect I wish that adequate
meabures should be taken to cnsure that
the funds which are provided for the
various schemes in the Plan are properly
spent. Some measures should also
be taken for securing cffective parlia-
mentary check on the progress of the
Plan and a brief review of the projects
of the Plan at the Centre as well as iir
the States be made available either
before or at the Budget Session.

TFinally, I whole-heartedly congratu-
late the Mcmters of the Planning
Commission for the excellent work
that they have donc in preparing this
Plan. I ¢m sure that after this Plan
is completed, the country will have
benefited to a very great extent.
Thank you, Sir.

Sur1 B. GUPTA (West Bengal) :
Mr. Deputy Chairman, we heard the
hon. Prime Minister speaking in this
House. We wanted to give us a

Every

Plan .

glimpee of the Plan, but in doing so,.
he himsclf disappeared in the clouds
of his own. It is good now that we
have here the prima donna of the Plan.
who is going through the debates after
his adventures in the Court of St.
James. Sir, various speeches have
been made about the Plan in this House.
If you ask me what the Plan is like,
I would say that this Plan is an un-
surpassable compilation of platitudes,
false pretences and burcaucratic pro-
jects. Sir, the words flow through.
this Plan like the Niagara Falls, but
the extravagance of these words is
not in the least justified cither by its
approach, which is cowardly in the
extreme, or by its promisey, which
are undoubtedly full of danger.
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Sir, if I may say a word or two
about the approach of the Plan, I
think I will do well to refer to the
Plan itself.

“The success of such planning no doubt
depends on the classes in positions of power
and privilege respecting the democratic sys—
tem and appreciating” the radical change it
calls for,”

Mark the words “The success of such
plsoning no doubt depends on the
classes in positions of power and pri-
vilege.” This is fawnirg cn the very
vested interests of the country who have
brought about so much misery, so much
poverty and so much privation to
our people. Now, Sir, those people
who do not know how to settle ac-
count -with the past can hardly be
expected to know how to build for the
future. Therefore, I would not dilate
upon the approach. The approach is
there. .

Now, coming to the promises of the:
Plan—bccause plentiful prcmiscs are.
there—Ict us sce what they amount to.
It has been claimed in the Plan by the
mighty planners that within the plan-
ning period, thc natioral income of
the country will have gone up by a
thousand crores, that is to say, by
11 per cent. This, I consider, is an
illusory figure, for, during this period,
the population, tco, will have gone
up from 36-18 crores to 3844 crores,
if it grows at the rate of 1 -2 per cent.—
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‘the figure given in the Plan itself.
- Divide Rs. 10,000 crores by 38 44 lakks.
You will come to the figure of roughly
:260.
the per capita income per annum at
the end of the Plan period. Even
now, according to the National Income
‘Committee, the per capita income is
Rs. 255. That is to say, after all this
.show you will have gaired at the end
of the five year period Rs. § in your
per capita income., In other words,

it would be about:less than -7 annas per .

month and less than one pice per day.
"That is to say, the Plan promises that
the increase in the national income
‘will be less than a pice per day per
head.  Therefore, Sir, the Plan
.speaks for itself. This Plan is worth
half a pice as far as the people of the
«country are concerned. The hon. the
Finance Minister who, I do not know
whether it is because of the contagion
-of his Plan or because of his ad-~
venture in the Court of St. James,
has developed a bellicose mentality
and had indulged in threats in the
-other House saying that those who

-obstrucred the Plan would be doing so |

at their own peril. I was at once re-
‘minded of Goering. I would not
call him a Georing—he looks so nice
and so pleasani. Sir, as I have said,
less than one pice per day per head at
the end of the planning period would
be the net result of all these things.
They say that within 27 years the na-
‘tional income will have been doubled
provided from 1956-57 onwards 5o
-per cent. of the additional income is
1nvested. Now, Sir, at this rate,
we arrive at a certain other figure.
It will take 50 years at this rate to
double the family income of a family
-of a husband and wife and two children.
If we take the recommendations of
the Nutrition Committee and take
-into consideration the requirements
of education, health, etc., we would be
requiring Rs. 250 per month per head.
If we, however, progress at the rate en-
visaged in the Plan, it will take three
centuries to arrive at this figure. If we
progress by geometric progression, then
even we will have taken one century.
‘That is the perspective unfolded by
the Plan itself. Therefore, there is no
«cause for
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praise may be tuned, but I know this
will melt away in the background of
- the realities of the situation today.

|

4

Let me now come to the agrarian part
of the Plan about which so much has
been said. The Plan itself says that
68 per cent. of the population is agra-
rian. Again the Plan says that of this
18 per cent. is comprised of agricultural
labourers and in individual States the
percentage is even much higher. For
instance in Travancore-Cochin, the
agricultural labour constitutes about
37 per cent. of the total agriculural
| population, in Madras 28 per cent. in
| Madhya Bharat 27 per cent.,, in Hy-
derabad 25 per cent., in West Bengal
21 per cent. If you consider the state-
ment of the West Bengal Chief Mi-
nister made in November last year,
you will find that according to him
1 75 per cent. of agrarian families hold
t less than 4 acres of land. That is to
| say, the overwhelming majority of
| our peasantry is either landless or ex-
J tremely poor. They  cannot buy
‘land at all, which is supposed to be
+ distributed by the Zamindari Abolition,
i Acts. Look at U.P. where bhoomi-
' dari rights are supposedto be distri-
| buted. Out of 180 crores of rupees

estimated, only about 35 crores of rupees
| have been subscribed. That is to say, 81

pet cent. of the people who were sup-
posed to buy land are notin a position
to buy it because they have not got the
money. When such is the case let us not
talk about .Zamindari Abolition Acts.

The peasantry cannot buy land at the

rates at which land is being distributed.

You are going to give compensation to

the landlords to the tune of Rs. 600-
i 700 crores. 1 should have thought

that the hon. Members opposite would
| realise that the chivalry of such

measures cannot possibly rouse the
. peasantry at all. It may rouse some
" beauty queens of New Delhi. There-
 fore, let us not talk of chivalry in rela-
| tion to your.Zamindari Abolition Acts.

We know that these Acts are meant for

the .zamindari -classes; these Acts will

|
|

rejoicing. .A chorus .of | pot give any relief to the peasantry,
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will not give any succour to the pea-
santry, without mobilising whom you
cannot change the picture of the
countryside at all. I would not dilate
upon it, but yet I would stress the fact
that until and unless the peasantry
Js given land, you cannot possibly
rouse them into that dimension of
national activity which alene can drag |
our country out of this boundless
misery on to the road of prosperity. |
The hon. the Finance Minister, intelli- |
gent as he is, should have more intel-
ligence to realise this.

2363

|

Much is being said about the in-
dustry and other things. I would |
only touch a few points, The industry
is left to the industrialists. They
clearly save here that *‘ the industriz] !
expansion in this five year period will |
rest largely on private initiative and
sources”’. In this Plan—there are
two bulky volumes that we have got—
it is said that they can only influence
but not determine industrial employ-
ment. T think not even that is true.
All thar I would like to add is that
they carrot even influence because
once it is left in private hands in this
manner in which Government’s in-
terest is almost negligible, you carnot
possibly cven influence the course of
industriz] development. In modein,
economy, in the present day world
economy, unless and until you develop
the public sector and you occupy a |
strategic position in the economic life
of the country—and they are interest- |
ed in occupying a strategic position
when it comes to turning their guns
against the people—you cannor possi-
bly command 1he change of events—I
meen the economic developments that
will follow. It is all moonshine talk
that they are going to determine the
private industry. We know 173 crores
of rupees have been set apart for the
industry and out of that 94 crores of
rupces will be spent for the Govern-
ment projects under the Central and
State Governments. But look at the |
projects appended to Chapter XXIX.
That will tell you that Government
will not have developed the heavy
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chemical industries, the mmachine-tool
industries and other heavy industries

. that we need today. Wndoubredly

a steel plant will have been started
here and certain orhér concerns will
have been started there and some
companies will have been given some
help but thar will only mean certain
quantitative changes but the quality of
the structure will not have changed.

. Thercfore the industrinlisation of this

country which we so vitally need hes
been given a go-by in this particular
Plan. After these things to talk about
control and other things is a uselcss
talk. We are told that 233 crores
of rupees will have been invested in
the private sector for expansion. At the
same time we are told in the Plan that
our industrialists and businessmen
have become speculative. Anybody
knows today that the investmeznt in the
companies takes place not on the basis
of industrial expansion but for specu-
lative reasons. The Plan itself says
that ofter the Korean boom therc was a
tendincy of passing from money hoard--
ing to commodity hoarding. That
shows how this is all tied to specula-
tion. Where can you get it and how
can you hold out any promise of in--
vestment and  mitiative by  this ?

Therefore we know it will not take
place what you can expect is oaly a
quantitative addition. After all during:
the last 4 or § years the total invest-
ment that had taken place even
without any plan is of the order of
400 crores of rupees. I have the
figures but due to shortness of time,.
I will not read them. We do not say
that all this money has been invested.
for expansion but that these normal
things take place without your planning..
Why do you come with all these pro-
posals and tell us that we have provided
it there and they will do so? Probably-
the hon. Finance Minister has dis-
covered suddenly that these people,
and profiteers at
the top who took advantage of decontrol
in 1947 to make about 100 crores of
rupees of extra profits in the cotton in--
dustry have suddenly become patriotic
and will rush their money for the
industrial expansion of the country.
I should have thought that the hon.

Finance Minister would be a little
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more intelligent not to take  that  ‘‘Additional  taxation by the Central
sort of thing for granted. I am talking | Government in Igs1-52 amounts to Rs. 5074

about him. becaus: whoever may be
the philosopher of this Plan, he is its
financial pillar. He is calling the
tunc ond therefore I would not deal
with the pipers. I would deal with
the person wh~ calls the tune.
Therefore it is clear that the indus-
trial scctor is neglected. It is not a
question of preference or priorities.

MRr. DEPUTY CHAIRMAN : You
have two minutes more.

SHrR1 B. GUPTA There
many more important points
with,

are
to deal

In the other House Mr, Purshottam
Das Tandon was

MrR. DEPUTY CHAIRMAN :
There are a large number of speakers.

SHRI B. GUPTA : Therefore the
industrial sector is neglected. The
foundation is not proposed to be laid
at 2ll here in the Plan.

About the financing of the Plan
this is a subject which nobody has
dealt with sufficiently, and therefore
I should like to say a few things about
it. We find the savings from the
current accounts will be, according to
the Plan 738 crores of rupees and
capglal receipts—public *savings 520
crores of rupees, totalling Rs. 1258
crores. Then there is already ex-
ternal assistance to the extent of 156
crores of rupees and we are left with
a gap of 655 crores of rupees. They
propose meeting this through external
assistance, internal taxation and deficit
financing. For this 655 crores of rupees

they are depending mostly on foreign .

assistance. To the extent of 30 per
cent. of the Plan we are depending on
foreigners. If the
oblige us, they will go in for internal
taxation or deficit financing. Defi-
cit financing will lead to inflation and
that is dangerous. When the deficit
financing will not have succeeded,
what will happen ? This will happen—
1 will read out from the Report on
Currency & Finance, 1950-51.

foreigners do not

| crores, including Rs. 191, crores from the
, enhancement of railway fares. This was
‘ deemed necessary to avoid large-scale

deficit financing and to maintain a safe cash
\ balance position.”

!

}‘ Therefore if the foreigners do not
' oblige us and if deficit finance has to
| be avoided—as it should be avoided—
! then taxation will be there and the
| peoplc will be still more fleeced. We
are told about the savings. Now what
are the expectations based on ? The
revenue savings given here are not at
| all borne out by the realities of the
financial situation of the country. The
figures for 1951 budget have been
taken to show that it is quite possible
to get that amount from the budgets,
but that was the boom year and be-
| cause of the Korean war there were
+ certain  additional export duties and
other things. If you look at the figures
of the last § years, the annual savings on
the Central account has been to the
extent of Rs. 47'94 crores, thar is
Rs. 14 crores less than what we got in
1950-51 which was the Korean was
boom yesr. The next year—that is
i the current year and the first year of
the Plan—has not been taken into
account. Now the States are the’
sources of revenues. The revenue for
the Part A States durimg the § year
period vary from a surplus of rupees
7-39 crores to a deficit of Rs. 8.50
crores. As regards Part B Stares the
variation is between a surplus of Rs. 2° 4
crores and a deficit of Rs. 274 crores.
In the current year we have a meagre
revenue surplus of Rs. 3-73 crores
on the Government of India’s account
and a deficit of Rs. 10°'74 crores on
the States’ account. This shows
| how the State budgets and the Central
Budget are unsteady, unstable and fuil
| of deficits. On these if you are basing
| your plans for financing, you cannot
possibly get the money because the
| budgets will be more and more defi-
cit, Likewise you can’t get from
| private savings because the savings
cannot be expected from the peupie
" when the standard of living is falling,
| when the purchasing power is also
 falling when food items are exorbi-
| tant. According to the report of the

l
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[ Shri B. Gupta. ] i achieve success that way, ia that
National Enquiry Committee 53 % ' way, why not add thz Prevenrive Deten-
of our mnaronal income goes in tioaAct as the forticth Chapter to the

for purchase of food items. How on

carth can you imagine that the pcople
will have found sufficieat money to

put in your savings fund so that vecu
can draw upon them?

3 P.M.

Therefore, the thing that .
remains for you is taxation. I know

that Government have stated that
taxation will be required to the extent

of 70 to 80 crores of rupees. Here is
the thing You know that taxation
wili be required. And therefore

more burdea will fall upon the people.
Of course, some moneys will be coming
from the Americans at
our Finance Minister is worshipping.
But the Plan itself admits that go per
cent. of the American jinyestments out-
side have gone to emter active industries.
They are not meant for industrial
development. I would in this con-
nection, like to read out to you a report
from the Economist of London where
they say how very, very happy they feel
about this kind of thing. One thing
I would like to draw the hon. Finance
Minister’s attention to is this.
Journal of Economics published from the
VUnited States of America, acrually
published from New York, states that
India is “‘willing to try to create con-
ditions conducive to the American
investments Government also
has allowed a number of American
Companies to make substantial in-

vestments’....... This is what is
said in the Journal of Commerce
published from New York. Now,

they are very happy with the state of
affairs here. 1 mean, they like this
Plan.

And I would like the Finance Mi-
nister not to put threats. He has put
indirect threats in the other House.
If he thinks he can intimidate the
Communist Party, he may try that.

MRr. DEPUTY CHAIRMAN : You
-have finished your time.

SHr1 B. GUPTA : But, if you
think that you can go ahead with vour
Plan, at any cost and if you want to .

whose shrine |

The

Planning Commission’s Report and
tell the people that they must accept
. the Plan or get ready for bcing de-
tained  without trial. That s
not the way of popularising it. That
is not the way to deal with a demo-
cratic country. You cannot make it
compulsory. This is not the way of
democracy ; this is the way of Musso-
lini and Hitler. This is the way in
which they had spoken about plans
and I do not went that there should be
any repetition of the experiences of
that ghastly fistory on the soil of
| India.

SHr1 C. D. DESHMUKH : What
| threats ?

Sur! C. G. K. REDDY (Mysore) :
? At their own peril.

SHrRI C. D. DESHMUKH : Oh,
that is what he means.

SHR1 RAMA RAO (Madras) :
Mr. Deputy Chairman, we have had
an amazing exhibition of Communistic
histeria—I hope it is not an unparlia-
mentary word—from my hon. friend,
Mr. Bhupesh Gupta, with whom I
exchange = courtesies in the lobby.
My friend does not, I hope, mis-
understand me if I completely differ
from him. He will not charge me, I
trust, with being a regular or eve
occasional visitor to the Court of St.
James, although I have  visited
Westminster Abbey and St. Paul’s.

He has been saying that this Plan does
~not provide for industrialization.
Everyone has got vested interests,
and the Communists have their own.
They want to make trouble in this
country and their chief instrument for
the purpose is the industrial prole-
' tariat ; therefore, they lay emphasis
on industry rather than on agriculture.
They know the kisan is now with the
Congress and he has put the Congress
in office everywhere.

|
|

Some people are saying that our
Plan will not get through unless there is
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foreign aid ; according to the Commu-
nists foreign aid will mean political
domination. -We do not think so.
What is the alternative they propose
to make up the total we want ? Let
them give us one—something new,
something fresh, something sweet,
instead of stale and unprofitable cri-
ticism. A volume of destructive criti-
cism has been poured upon the Plan.
Nothing constructive has come: from
that very, very hostile quarter. Mr.
Gupta has been saying a lot about
figures. I leave figures to the Finance
Minister. But so fir as this business of
figures, from the point of view of the
Plan, is concerned it would be dan-
gerous to make an approach that way.

key, when he said that this is an attempt
to achieve our national destinies. In
-such a text mere figures hold no meaning.
It does not matter if this Plan fails.
If it fails, another will succeed. When
Bernard Shaw came to Bombay, a
group of journalists put him a question
about the success of the  Russian
First Five Year Plan. He said, “Do
not discuss the first or the second or

the third plan. No plan is
final. Human effort must go on
till the end of time. If one plan

does not succeed, another will follow
after some time.” Sir, in this con-
nection, I am reminded of a story |
concerning Marshal Foch in the middle -
of the first World War. He wrote in
-effect to his chief . “My left is sink-
ing ; my right is cracking up and my
centre | is giving up, and therefore I
attack”. That is the right spirit of
warfare and that is the proper way
in which we should rise to the occa-
:sion before us. The Communists are
defeatists. They  fear the Plan
because the Congress having got the
vote of the people and having come
into power, has now come forward
with a plan, a philosophy, an ideology,

a frame-work, a programme of acuon, :

a chart and compass.

Fe

- ~

4 aetae o

Sir , we have made a plan of priorities.
We have made it flexible. I would say
that this Plan is a Historical necessity,
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an economic inzavitability, above all, a
constitutional  oblization. Having
proceeded from cowaialism o in-
dependence, we now proceed from
political democracy to economic
democracy and egalatarian society.

Look at the views expressed in thz
speeches of the Opposition They are
full of the fear an1 suspicion complexes.
It says “If the expzcted revenue
surpluses are not forthcoming,  if
borrowing is not fruitful, if taxation
does not yield results, if deficit financ-
ing leads to increase of pricss, if the
right type of worker is not obtained,
if the State Governmants do not make

! < ac ) . the expected contribution of Rs. §32
The Prime Minister put it in the highest -

a moral responsibility, a political duty, .

crores, if crisis in the food position
again grises, if foreign aid is not forth-

coming, if war comes, if........
. if........ and but......
but............ but........ ” a chain

of ‘ifs’ and a concatenation of ‘buts’.
I do not think that this is the way to
approach a national plan or any plaa
at all.

. Sir, Prof. Ranga and Mr. Gupta have
said that this is no plan at all, but
only a compilation, a pale reflection
of the Russian plans. I am reminded
in this connection of a Sanskrit phrase :

-

“Frofezed FwaFy’’

Every plan today must be the result
of piracy and  paraphrase. Every
plan today is indebted to a previous
plan somewhere. Even if the Com-
munist Party of India is to create a
plan it can only make a compilation
and a dictionary or an encyclopaedia
which do not demand originality.

We have had the criticism that it is
not adequate. In this connection, I
am tempted to quote the Sanskrit
lines :

“gfy gifer gearasgifer @ aesfadg)’

)

The meaning is : What is hzre may
be elsewhere, but what is not here is
nowhere. ‘The Plan is a synopsis of
our hopes and aspirations. It is
embryonic. From this will develop
everything hereafter.

. i
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The charge has been levelled against
the Congress that the Plan is a political |
and not an economic weapon. What is
wrong with it ?  What is wrong
with a political party making and
wielding a political weapon to secure
pphti)cal ends and for national ser-
vice *

Year
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We have heard our friends say that
this is not a national plan, but only a
party plan. I do not concede it. I .
am sure it will become a national '
plan the moment my friend Prof, .
Ranga, walks back into the Congress.
I want him in fact to come back.
The Andhras want him very badly. '
I find Mr. Sanjiva Reddy and-Prof. !
Ranga making love to each other in
the lobby. I like to see it because
Andhra wants unity. We shall then
get a Province and I shall be able to :
shou1: “Jai Hind, Jai Andhra”.

Sir, much of the criticism is irrelevant |
if we note the cardinal fact that we are !
attempting to achieve a series of
priorities.  Great achievements do '
not come in a single day. Every- -
one knows that it is not possible for a '
cricket player to hit up a century in a |
test match at the very first appearance. |
Everyone is not a Dipak Shodhan, |
everyone is not an Amarnath. We
are perhaps pedestrian, as the Prime
Minister has already remarked. Muech
has been said about the incidence of |
suffering and the great burdens that '
will be thrown by the Plan on the '
common man and particularly on the |
kisan. But you should produce first |
and the question of distribution arises !
only next. And then, people forget ;
that this is not a final plan. It is only |
a preliminary plan, and to that extent |
therefore, the criticism that 1t is not a
complete plan, is irrelevant. Some of |
our friends on the other side are |
rather gloomily ~premature. They |
have prophesied failure. I would tell
them not to make political prophecies, I
much less economic predictions. It f
is a very futile game, a very dangerous !
vastime.

{ COUNCIL |

! will shatter all our
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Mr. Gupta has talked about vested
interests  having their way hereafter,
I see a lot of capitalist friends here
but I notice they have been lying low-
these days. I do not think they are so
arrogant, so self-assertive as they
were, because of the emergence of
men like me on the Congress side and
Mr. Bhupesh Gupta on the other side
of the House.

Sir, some friends on my side of the
House have been saying that it would be

! impossible to achieve the targets fixed.

They say that they are too many and
their achievement, even if ever possi-
ble, will take a long time. They say -
on the other side, that they are too few
and rather unsoundly conceived and.
will not be achieved at any time.
Both are contradicting each other.
Well, I should like to witness a wrestl-
ing match between the two opposing
sections. Let me turn to another con-
troversial topic.  If we want immediate.

. nationalisation of industries, we shall

have to pay heavy compensation. Are
we ready for it ? We are not going to-
indulge in downright expropriation.
for we are a constitutional democracy.

We have to respect the rights of citizens.
with regard to property, within limits.
Nationalisation will therefore have to.
wait.

AN Hon. MEMBER: 1 think
Mr. Nehru said that once.

Surl RAMA RAO : Yes, but it
was about key industries. Yes, the

Prime Minister has repeatedly said and
it is an absolute fact. We will not
pay the Tatas, the Birlas and the

' Dalmias lot of money for buying up

their old rotten stuff. We will build
up our own new industries, state-
owned, nationalised industries. The
private sector in the country will do
its part of the work in the key industry
line meanwhile and if it cannot, the
public sector will do it. And if the
State too caanot, it will go as scrap,
and our friend Mr. Bhupesh Gupta,
will buy it. About foreign aid, the
Opposition benches vehemently object
to it. But remember, there is the
Korean war on. If'it is renewed, it
expectations * of
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foreign aid. I do not think much of
Eisenhower and the new set up in
the States. After all, the foreign aid
for which we have budgetted in the
Plan, is very little compared to the
vast volume of funds we have to invest, '
and we are going to raise in the country. |
Prof. Ranga has rtalked about the land '
problem. I consider him a dangerous |

concerned. I come from the same
district as his. His village being only
13 miles from mine. He has done
splendid work for the kisans, but the
time has come when the kisan:s
have to give their loyalty to a new

|
_person so far as the land problem is !
|
\

mocracy, will they do it ? The
Congress is organising an agrarian
revolution and the Aisans will have to |
Now I

co-operate  enthusiastically.

have a great fear that his suggestion of .
small landholder

not touching the
is quite dangerous. We have got
to touch him in our scheme of co-
operative efforts, collective farming, '
fixation of ceilings, etc. etc. What is
the co-operation we are going to get
from the kivan ? I know the worries,
the anxieties, the agonies, the Congress
is facing in the matter of planning
agrarian reform. The  planning
Commission and the Congress Working
Committee have been deliberating on
this question. But from the other
side, I find no constructive help has
come. The patriotism of all of us
will be challenged when the agrarian
revolution is undertaken in the right
earnest manner.

Sir, the Prime Minister has stated,
in both the Houses, that if we do not ‘
act up to the country’s needs, we
would be failing in our duty, and our }

Constitution and  our democracy
would be failures. This is the .
challenge of our time. Years ago,

Gopala Krishna Gokhale said that |
he would set no limits to the ambitions
of his countrymen. That was spoken
when the country was under foreign |
domination. Today we are a free
people, when every Indian could say (
that he is master of his fate, captain
of his soul. Let every Indian say , in |
the spirit of Themistocles, one of the

India, a new Constitution, a new de- L}
|
|
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great architects of the Athenian de-
mocracy of o!ld : “I caa113t play udoia
an instrumz=nt, but I ca1 miks my
State great”. .

(Surt KISORI RAM (Bihar ):

At wma ww (famr) ST gty
1&g, 4t ¢ % a7 ( Planning Com-
mission) # ft1& (Report) X aga &
eI 7 4gf T 17 'WHT FIAL L
g 47 a9 1 1747 746 w¥1AR *F0d
fear A @m0 § G AT FT HEST
I379% AR w10 & 47 sr3ArT Oear s
AFIT & | AT FHYSTA F w1 XAE
¥ arufe difgax fame frard Wk
AT T A4 ACFRE A 77 q079 §
M ATT AT 9T 53§ 34 & megef
# A T5 A FOE FeAT AT E |

saT g7 9red g, B 3w # wafa-
eyt ®  dfemd @ e § s
TIIET CFIN FSIAT AT £ | [ F
FHRE AT AEAGEET TqT F1 Fa0q
4 & B0 WA a@ W § W
39 9T wuw WY WE E TAT § Wik
9 USA ¥ T q@ F FAT IAE
AW E | ARAF TF F qY wgAT
9gar & f5 gt o aWT & e
FAGY AN FT gEEY F AT
FHFA d FIE AT AEIET TG
fear & 1 afz |/dgT 7w & qrg oy
W& ¥ ORI graw w4
qESTAR a1 & A9AT §F, qET W=
FT AT AT AR FERLA Fr AT
F1 G T & AT SHE ATT HIIT
spagTe AAT fRar mar @t dw & wwfae
a2 AwAY N B fazary
7@ & fF wg w1 afFaer @m
Fifgd I GIAE F A I GRS

»

ous M

g |

| gagdl w R e dar wifed -

Faifs Taagar 9ifw & I 37 SdEe
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| Shri Kishori Ram.]
qogd A W ar w9 wFeqr § gefa
F) AT BT T
S g5 wfus @ 78 @01 2
T 27 fasdl & WA ¥ 39 AET
&1 FAET FET E |

{ For English transiation, se¢ Appen-
-dix ITI, Annexure No. 95.]

Surl S. N. DWIVEDY (Orisse) :
Mr. Deputy Chairman, within the
limired time at my disposal, I would

[ COUNCIL
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sector. It has only been stated here
that “the public sector will toke up
all those spheres of industrial acti-
vity in which private enteprise is
unwilling or unable to put up the
resources required and to underteke
the necessary risks,” Further it is

© stetcd that “fthe initiation and respoa-
' sibility for securing the necessary ex-

pansion over the bulk of the field of

. industry rests with the private sector.”

like to make some general observations

from the common man’s point of view
-on this Plan,
" the details.
listening to the speech of the Prime
Minister when he was explaining to
us the background of this Plan and
- emphasised that this Plan would
ukimately lead the country to economic
-democrecy, a classless society and
-progressive socialism. I however,
feel, Sir, that this is a very tall claim

without going into
I was, Sir. very carefully .

that the Prime Minister has made for .

“this Plan.

This Five Year Plan that has been
placed before this House suffers, from
certain grave initial defects. Firstly this

' for many years; but till today

Plan is one which has been vitiated by

the policy and programme of the Con-
gress party which is a party of the
.starus quo. Secondly this is a Plan
which has been framed within the four
corners of the Constitution, a Con-
stitution which does not provide,
which does not give us the right to
-work or employment. Therefor® I
feel that this Plan would not take the
country forward. 1 also feel that this

. is being given the upper hand.

Plan is more or less meant for main-

‘taining and for giving a lease of life to
the present order of society.

Sir, if you look at the portions of the
Plan dealing with the industrial de-
velopment of our country, you will
find that the private sector has been
given almost the sole right to decide
the future of our country. It is
nowhere stated in this Report in de-
finite categorical terms what spheres
of industrial activity will be limited
10 the private sector and what fields
would be taken over by the public

So, Sir, my recasonable suspicion is
that a premium has been granted to
the private enterprises to have a de-
termining voice in the future economic
life of our country because we have to
entirely depend on them so far as the
industrial development of this country
is concerned.

No doubt, this Plan is a little im-
provement upon the Draft Plan, so
far as the agricultural sector is com-
cermed. But although it mnow fecls
the necessity of admitting thata ceiling
regarding holdings must be fixed, it
leaves this matter there. It leaves
the matter in the hands of the States.
You know, Sir, that the demand for the
abolition of zamindaris has been made
the
abolition of zsmindaris has not been
taken up in West Bengal. So also in
the other States, the reform in the
agricultural sphere has been halty and
hesitant. Therefore, although this
small improvement in the agricul-
tural sector would have given some
little hope to the masses nathing is
actuelly going to happen as in the
industrial sphere the private sect(}r
T
will continue to determine the price
structure and other allied matters
and therefore, I am afraid even the
little benefit that the agriculturists
would have got would not be there.
You can find today that the zamin-
dars, the big landowners are selling
away their lands and they want to
invest their money in the industrial
sector so that they would be able to be-
come the capitalists in this country. So
this economic equality or economic de-

. mocracy is nowhere to be found in thus

Plan and we are not going to have it.
I believe it is not an integrated ap-
proach, as the Prime Minister likes to
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beliecve. On the other hand I feel
that it is a onc-sided approach, giviag
the enrire field of activity into the haads
of the private sector. -, ;

Lastly I would say that much of the
success of this Plan depends, on the
co-operation and ecnthuasissm  of the
people ; but you have not tapped new
resources  such as capital levy  or
ceiling on incomes etc, You do not
put a ceiling on income either of the |
- industrielists or of the cervices. How |
cén you expect the people, the teamiag
millions, the masses to be enthusias-
tic and help you ia making this Plan
a suecess, unlcss they fcel really that
after these five years, they arc going to
get something ?

Before I close, I would like to know
from the hon. Finance Minister, how |
is he going to get the necessery fin-
ance for thesc proposéls. A sub-
stantiz] part of the amount is expected
to comc {rom the Statcs. My hon.
fricnds on this side have ably put .
forward the utter neglect thet has |
been shownsin this Plaii to the under-
developed parts of our country. As
regards the State of Orissa, from the
statem nt of the Fin~nce Minister of
Orissa, you will find—*“the budgetary
gap for the next five ycars on  our
existing levcl of revenue and cxpendi-
ture would be about Rs. 7 crores
annuelly end since this will be the
normel deficit, Orissa’s progress and '
development appears to be dim.”

MRr. DEPUTY CHAIRMAN : This ,
has been read at least thiee times |
in this Housc. ‘ |

SHRI S. N. DWIVEDY : Pardon ? \

MRr. DEPUTY CHAIRMAN: You |
have rcad this for at lerst three |
times. !

Surr S. N. DWIVEDY : No, Sir.
T have not

AN. HoN. MEMBER : Not  this ‘

one.
Surl S. N. DWIVEDY : I have ’
not recd this one ot 21l and I am sur- |

prised &s to how you could have come

[ 18 DEC.
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to the coaclusion that I have read it
before. -It is not this portion that I
have read.

MrR. DEPUTY CHAIRMAN :
May be.

SHrRI S. N. DWIVEDY Orissa
has a deficit of Rs. 7 crores for five

yerrs. So how do you expect this
State to give you money for the
gencral or common pool ?  Theyv have

stated” here.

(Time bell rings.) -
Mr. DEPUTY CHAIRMAN : One

' minute more.

Surl S. N. DWIVEDY : I have
almost finished, Sir. I never take
to me..
Here they made a demand on the

Finance Commission and on the
Planning Commission that if the
Plan and the schemes iitiated in

the Plan are to be worked out in the
State of Orissa, at least Rs. 38 crores
in the coming five years must be
provided in the scheme. But I find
only Rs. 17 crores have been provided.
I do not know whether even the Rs. 4
crores that the Centre would get
annually from the Statc of Orissa as
interest for the blessed Hirakud
dam would also be forthcoming.
Therefore this Rs. 17 crores that
would be given for the development
of the State, would be quite inade-
quate. This being the position
I feel that finance from the State would
not be forthcoming as contemplated,
and ultimately taxation measures would
h: ve to be undertaken and that would
be to the detriment of the country as
a whole. Therefore, Sir, I believe this
Planning Commission’s Report,
although much labour has been put
forward in bringing out these volumes,
does not indicate a solution to the
basic problems of our country.

Thank you, Sir. -

-

DEOGIRIKAR
Deputy Chairman,

T. R.
Mr.

SHRI
(Bombay) :

2378
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[Shri T. R. Deogirikar.]
during a short period of 5 years, our
- Government brought out two import-
ant documents ; our Constitution was
. one and the Report of the Planning
Commission is another. We  are
- proud of it.

The present Plan is not entirely for
- the future,
Rs. 425 crores have already been spent
by the Centre and Rs. 429 crores by
the States. Rs. 815 crores and Rs.
. 399 crores have yet to be spent.
means, that this is not a plan for Rs.
2069 crores but it is a plan for Rs.
1214 crores. The States have spent
50 per cent. for the development pro-
_gramme and the centre has spent 36
per cent. for the same.

There are three dangers to the land
- of India. One is flood; the other is
desert and the third is* famine. The

[ COUNCIL ]

Out of Rs. 2069 crores, .

That -

Planning Commission has undertaken

to train the rivers in the North East
of India and some of the floods will be
checked ; but, as regards the deserts
and the famines, the Planning Com-
mission has not seriously taken into
- consideration the danger arising from
them. They have no doubt provided
a certain sum but, it is not enough to
relieve the distress of those arecas.

(]

Coming to Bombay State, on the
Arabian coast, therc is the Western
Ghat. The Sahyadri mountains get
about 150" to 200" of rain but, that

Plan 2380
and Vir dsm, about half a crore of the
population would have been relieved
from their age long tardships, from
their starvation and from their poverty.
Unfortunately, that has not been
done. '

Theh, coming to the Community
Projects, these Community Projects
are started, according to the policy
of the Planning Commission, in irri-
gated areas and not in famine stricken
areas, 1 fail to understand  how
production can increase and how in-
equalities will be diminished. For-
tunately, the Planning Commission
have sanctioned the Koyna Power
scheme ; but, the area which I have
just mentioned has ncither capital
noer raw material to take advantage
of this power. Almost all the power
will go to Bombay. The effect will
be more centralica ion of industry,
capital and labour. I do not think that
it is desirable.

Surr C. G. K. REDDY: And
politics.

Sur1 T. R. DEOGIRIKAR : So,
my request is that the Koyna Power
scheme, after the completion of the
first stage, should be converted into a
multi-purpose scheme. I konow the
needs of Bombay State. They want 1
lakh K.W. till the end of March 1953 ;
but, they have got the Chola Power

. House schemec ; then, there is the

rain goes on diminishing till it drops

down to 10" or 15" in Sholapur,
Bijapur, Ahmednagsr, Satara, Poona
and Nasik Districts. The

slopes

of the Sshyadri mountains ere without °

any forcsts and the rain water rushes
headlong eroding the lend. Those
Districts get the North East Monsoon
rains no doubtr, but if they fail, as
. they usuvally do in three vears out of

five, famine sets in. Fortunately,
we have got 3 big rivers, Krishna,
Bhima and Godavari. There are
minor rivers also, Girna, Kukdi and
Mubs. Had the P! | ¢ Commission
provid~d for minor irrigation on these
three rivers and fur Khadskvasla

Tromb v schemc whichis geing to
give an additional 1 lakh K.W. and
this Koyna scheme will give them
2,40,000 K.W. So, according to me,
after 2 or 3 years, Bombay will get
surplus power. It is better, therefore,
to convert, Koyina scheme, into a multi-
purposc scheme so that the agriculturists
and the poorer people will get some
relief. We know that Bombay State
has got 4 Divisions. We have quarrel
with nonz ; l:t all Divisions develop,
but, justice must be given to all. Bom-
bay State is going to spend Rs. 46
crores for education out of Rs. 146
crores. Within a year or two, all
school going children from Bombay
State will be literate. We are all
proud that illiteracy will be abolished
from Bombay State within a short
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period but, that will not solve our food

problem. Out of Rs, 2§ crores—
1t was Rs. 42 crores, but ycsterday the
mistake was corrected—Maharashtra
is going to get only Rs. 3 1/2 crores,
though Meharashtra has more then
50 per cent. population, aand, though,
good many minor rivcr schomos are
-already there.

So, my request to the Planing
‘Commission is that out of Rs. 30 crores
thet arc reserved for minor irrigation,
-Meharashtra  should get 33 per cent.
-and we guerantce the  deficit  which
they havggot to make up.

My second rcquest is this : Rs. 15
crores have becn set apart fur relicving
distress of famiie.  Personclly, 1

. think you will not bz able to relicve
faminz unless you tak:  up miaor
irrigation works. So, out of those
Rs. 15 crorcs, a substanti2l sum
-should be given for relizving the dis-
tress in this fo.min: area.

My third request to the Plenniag
Commissic1 is that the Koyna Power
‘'scheme  should b2 coaverted into a
multi-purpose scheme ¢ f cr the’ comple-
tion of the first stage.

~ And, my fourth submission is, at
least § Community centres should be
.started in this crea.

If, none of these requests is granted,
I am afraid, so far as Maharashtra is
concerned, Maharashtra will be sorely
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He says : “Certain workers in Party,

Soviet and agricultural bodies instead

of guarding the interests of the collec-

. tive farm’s common enterprise, them-

selves engage in pilfering collective
farm property ; they flagrantly vio-
late Soviet laws and engage in arbitrary
practices and breaches of the law in
their dealings with collective farms.
These workers take advantage of their
official position to occupy collective
farm land, make collective farm
boards and chairm:n supply them
with. grain, meat, milk and other com-
modities free of charge or at a low
price, they exchange their own low-
productive stock for high-productive
and more valuable cattle bzlonging to
the collective farm, and so on.”

Then, there is another quotation :
“During 1951,....”

(Time bell rings.)
“— for example, the losses and unpro-

- ductive expenditures in the establish-

disappointed and will have no heart in '

the planning.
I hope and trust that this planning
will be successful.
culty is that people have no enthu-
‘siasm for it. Materially, we are going
to advance ; but, let us awaken the
spirit of advancement amongst the
people so that our planning will be
successful. There  will be waste,
no doubt; there will be over-expendi-
‘ture and there will be delays ; but,
I am going to read, just now, some
extracts from the spegch of Comrade
Malenkov, Secretary of the Communist
Party in a report which he submitted
to the Communist Party in October
‘last, which will show what is happen-
ding there.

<\

In the larger interest,

My only diffi-

. Cochin) :

ments of countrywide  significance
totalled 4,900 million roubles, of which
3,000 million accounted for spoilage”.
This is regarding the industrial en-
terprises.

Now, ‘let us sez what hz says with
regard to construction.

“In 1951, for example, the overheal ex-
penses in construction above estimates amoun-
red to more than one thousand million roubles
and instead of a planned profit of 2,900 million .
roubles, the construction organiza ions incurrec}
i that year a loss of 2, seo million roubles.’

If pilferage, mismanagement and
spoliation is going on today  after
33 years, in Russia, we are not much to
blame. That of course will not justify
us here or in any othzr country. But
those who swear by Russia aad siy
that planning has succzzdzd in Russia
will understand from the quotatioas of
Malenkov what is happening in
Russia. So, letus not blam: India every
now and then. You must sez what Is
going on outside. Thess ace all ex-
periments, and by experimznt we
will grow wise,

SHrI ABDUL RAZAK (Travan-ore-
Mr. Deputy Chalain,
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(Shri Abdul Razak.) |
the hon. Prime Minister has categori-
cally asserted in both Houses that this
Plan of his own making would ulti-
mately lead to the establishment of a
classless society in India. But, Sir,
as far as I can comprehend the Plan as |
embodied in the two rough volumes, |
it is a complete code of pious intentions
defeted by its own flagrant viola-
tions. Let me quote only two illus-
trations. It is said in the Plan that the |
effects of nationalization of industries
are sought to be secured through the
pet mantram of the State venturing into
only industries where private enterprise
is unwilling to enter. Let me not dilate
on this point, as it has been sufficiently
dealt with by very many hon. Members.
Then, agricultural output is sought '
to be accelerated far beyond the limit
of self-sufficiency. Tor that purpose,
however, land policy has not been taken
into consideration at all. Land policy,
if I may say so, is left to be determined
by a pyramid of contingencies. In
the first place, a census of landhold-
ings and cultivation is to be commenc-
ed in 1953. Then, after the comple-
tion of the census and in the light of
the data that may be furnished by this
census individual States will be free
to determine a land policy of their own.
Even then States shoul d implement their |
land policy through what is called land
management legislation with due loop-
holes for reswnption of land for < elf cu}- |
tivation and with fixing the maximum li-
mit of ownership at three times the “fami-
ly holding > Of course the term “family |
holding” is well defined in the Plan |
to vary from place to place for historical |
reasons or local considerations, Thus
are the effects of the most popular |
maxim, “land for the tiller” sought to
be secured. When the census of |
landholdings and cultivation will be |
completed or within what time-limit -
individual States should decide |
upon a land policy of their own, are

questions with which rthe Planning’
Commission have not bothered to
concern themselves. “Therefore, if

we are to judge the future in terms of .
the present, I am afraid by the time the
census of landholdings and cultiva- |
tion is completed, the yea: of all pro-
mises, 1956, will be out ; and by the
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time individual States decide upon a
land policy of their own suited to their
own peculiar  circumstances, 1 am
afraid again most of the tillers of today
will be out of this world.

Yet, in spite of those snags I think
that some precious little could be drawn
out of this mighty Aramada of wish-
ful planning provided there was some
effective machinery contemplated in
the Plan. The one contemplated in
the Plan is hopelessly inadequate
and notoriously inefficient. I will
deal with this aspect of the Plan only
with particular reference to cémmuaity
development and rural  extension.
On this point, language actually has a
triumphant march in the Plan. It is
said that community development is
the method and rural extension is the
agency threugh which the Five year
Plan seeks to initiate a process of trans-
formation of the social and economic
life of the villages. Good. It is also
good that agriculture is assigned the
topmost priority and the lion’s share
in the Plan. But on a careful considera-
tion we see that this blueprint of
multi-headed programmes is to proceed
from the village level under the mana-
gement of the State Governments and
without the immediate presence of any
Central agency. Fortunately a clue is
given in the Plan as to the nature of
the approach that has got to be made.
Let me remind the House of that por-
tion of the Plan which deals with this
approach.

“The approach to the villager has to be a
co-ordinated one and has to comprehend his
whole life. Such an approach has to be made
through an agent common at least to the prin-
cipal departments engaged in rural develop-
ment, namely, the village-level worker.
There has to be a dominant purpose round
which the enthusiasm of the people can be
aroused and sustained, a purpose which can
draw forth from the people and those who
assist them on behalf of the Goverhment,

| the will to work as well as a sens2 of urgency.”

Now, let me ask whether the ma--
chinery available in the various States
today is capable of making the approach
that is contemplated in the Plan.
Speaking for my own State, Travan-
core-Cochin, 1 say it simply cannot.
The Government there is lost in its.
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own internal struggles for power .
and for security of office. In this .

connection, let me cite one notorious
example. In  August last, in Nanji-
nad, the granary of Travancore-Cochin,
‘more than 12,000 acres of paddy
land was scorched as a result of an
unprecedented drought that set in.
The loss was so heavy that there were

persistent demands from all quarters |

for relief measures of an elementary
nature, namely, remission of tax,
short-term loans, fair price shops,
-and supply of seed, and manure.
The attitude of the Government there
was one of callous indifference. Then

finally, as a result of a resolution on

the subject that was discussed in the
Assembly in last  November,
Government of Travancore-Cochin
-came out with a press communique
announcing very flimsy relief measures.
Even those relief measures still remain
on paper, and what I deplore most in
this connection is that the fact of that
unprecedented seasonal  failure  of
immense magnitude was not brought to
the notice of the Government at the
Centre. Ifit did bring to the notice
of the Central Government, I think

the |
© chiefly minor irrigation

the Government of India was sleeping -

over its responsibility to run to the
rescue of the area under the provision

of Rs. 15 crores specially earmarked in .

the Plan by way of safeguard against . 1
; dispossessed of their work, now with

seasonal failures. Ifitisso, I venture
to say that the oft-repeated declara-
tion of the hon. Prime Minister that
the Plan is being acted upon amounts
only to mere tall talk. / :

(Time bell rz'ngs‘.)
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~the introduction of the
_ hibition Scheme in 1948

“One more point, and I will finish in

two minutes.

Mr. DEPUTY CHAIRMAN : Only
.one minute. .

Suri ABDUL RAZAK : Then let
‘me conclude with a reference to the
actual working of the community
project plan in Travancore-Cochin,

based on experiences gained in a pro-
' (Rajasthan) : Mr. Deputy Chairman,

ject area nearest to my place of living
viz, Vilavancode-Neyyattinkara. Sir,
no doubt it is made clear in the Plan
5°CSh
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that for the success of these various
projects a qualifying scale of contribu-
tion in the form of money or of labour
will be required. And as far as things
have moved on in Travancore-Cochin’
particularly in the area that I referred
to, the only thing asked for is contri-
bution of free labour. Sir, when
they ask for contribution of free
labour, it only sounds forced labour
for the people in that area, the vast
masses of them being palm-tappers
thrown out of their normal work with
ill-fated Pro-
with effect
only in 5 or 6 Taluks. Then high
hopes were given to them of the de-
velopment of a palm-gur industry and
of additional irrigation facilities,
canals. Five
years have gone by and the Govern-
ment have not moved one inch in the
matter and the Rural Extension
Scheme now launched there busies
itself with only 2-furlong and 3-furlong
pathways. Pathways are good, but
they by themselves cannot. solve the
immediate needs of the multitude of
thrown-out workers who are in the
strong pursuit of employment. It is
sedulously preached that the project
requires only the Conversion of
leisure into work. The labour avail-
able in the area 1s not the “idle labour”
contemplated in the Plan. They are

the devil of hunger rioting in their
stomachs. Sir, leisure fallows work,
and the leisure with work not having
preceded it is all fury.

(Time bell rings.)

Therefore, Sir, what 1s required in
that area is very strong incentives—
incentives in the form of agronomical
industries and irrigation facilities,
mostly minor irrigation canals.

" (Time bell rings.)

MR, DEPUTY CHAIRMAN : Time
is up.

Surt BARKATULLAH KHAN
when I first saw this Plan, believe me,
I was very much impressed and an
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| from 20 to 25 miles. If that is the
. way to plan, if that is the way to
to my mind that we were . (o things, then I am rather dis-
going to get something -very big. | apnointed. But I am sure the Planning
But as I started rcading the Plan, ' Commission will do well to consider
somchow I had the feeling that it was | ¢hg aspect of the question from the
not so big as it appeared, but still 2  couniry’s unity point of view, also
feeling got over me that here at least  from the political point of view and
an honest attempt had been made to do ;150 from the defence point of view.
something for the country. One Lop example, take the two States of
question arose again and again in my | Rajosthan and PEPSU. Both have
mind whether the amount o_f work got their problems. Perhaps Rajas-
which we wanted to do, which we ' :
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[Shri Barkatullah Khan.]

idea came

wanted to put in, was enough to raise

the stendard of living of our pcople

or not. And bclieve me, Sir, I came !
to only one conclusion that the attcmpt

was very modest and it was going to [

help the country in some measures.
But when I went a little further, I was
rather shocked and more than shocked,
1 was pained to sce that some of the most
undeveloped parts of our country had
been ignored and ignored complctely.
When I went round and saw the figures
of Part B States and Part C States,
1 could not understand how it had
been planned ! It has been planned
in such a*way that the so-called back-
ward States should always  remain ¢
backward and they should never come
to the level of the rest of the country. |
I could understand and appreciate these
charges when they were levelled against
the Britishers that they did not give any
opportunities to these backward areas
to progress so that there may not be a
balance in the country. Butnow when
this Planning Commission in a free '
country were going to do something, '
we find that the major portion of the '
country which had been neglected so
far, has oncc again been neglected.
If the policy is like a banig to have '
quick returns, then definitely go to
those provinces which are very well
developed, put your money and get
rcturns for all that marter. But if
you really want to plan for the country
as a whole, then see to it that the
neglected parts do not remain neglected.
Other wise you are going to have trou-
ble in the future. In some parts of the
country, you find better cducation, bet- !
ter amenities and all sorts of progress
and on, the other hand you come across
other places which are very backward |
and where there are no facilities of any
kind—even water has to be fetched

, than ‘has more of problems because

it is a deficit State. At the samc time
it is a border State. We have got a
border of 700 miles. We have got
hardly few fpads. Geod forbid, if
there is sn emergency tomorrow,
you will find it very difficult to send
your forces on the border. I do not
understand how a country which has
got a border is ignored and is not being
given facilitics enough to develop.
I cannot understand how you will be

. able to maintain your position in case

of emergency.

Furthermore, we have been talk-
ing sbout industrics. All round we
have talked a great deal about them.
In Rajasthan there is the biggest salt
lake—Sambhar lake—and at least I
could not find any other place for
such an industry so far as salt is con-
cerned.  Probably so many industries
could be developed on that line. That
1s not erough, Sir. In PEPSU also
the samec thing has happened. So
my point is that if you rerlly want

, that the entirc country should progress

and that there should be no disparity
between the Pert A and Pait B Sta‘es
if you want thot sort of a thing. then
please revise vour decision and see
that you give a littlc more attention to
thosc under-developed areas.

Sir, the point which struck me the
most and which I will put before
the House in all humility is that some
of my friends on the Opposition side
have always challenged that it is not a
National Plan. Of course, they have not
been able to pfoduce anything against

-AN HoN. MEMBER : They have,
You do not see.
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SHRI
But seeing is living. Anyway,
want to create an impression that so
far as these friends are concerned
or the representative parties are con-
cerned, they have nothing to do with
this Plan. And perhaps a remark
which -was made in the Lower House
“at your own peril”
here in this House and mniy friend
Mr. Bhupesh Gupta came out and said,
“Probably you may couple the Preven-
tive Detention Act .with it.” My
friends perhaps have not understood
it. It was never meant that way.
If you do not accept this Plan, do not
accept it. But if this Plan succeeds,
we want to give you your due share—

may be out of charity or may be out of |

you to share

friendship. We want
the

with us and come out before

was misconstrued |
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able to work this Plan satlsfacromly

they | Thank you, Sir.

SHRI F C. GEORGE (Travan-
core-Cochin) Mr. Chaitman, the
hon. Prime Minister in his speech,
while moving this Resolution, asked
us to confine ourselves in our discus-
sion to only practical things and
not to any theorétical things. I
would, therefore, try to confine myself
10 Only practical things inasmuch as I
will base myself on things Wwhich I have
actually seen and things which I have
actually heard myst’l‘f. o

4 P.M. .

The hon. Membe? from Travancore-
Cochin who spoke before me was telling
the House how theiCommunity Project

. which is the most important part of this

country and say, “Look here, this was .

8 National Plan, we had as much to
do with it as the Congress had to do.”

If this Plan fails, well, probably the

Congress will go, probably there may
be anarchy. And when the country
is not in a mood to preduce anything,

I do not think anybody can make capi-

tal out of it. If it fails, then do not
let the people feel that you were an
instrument in trying to make it a fail-
ure. I hope my friend will under-
stand it.

Now, as you proceed with this
Plan, we find that again and again my
friends herc and particularly from the
Opposition side have said, “What

machinery have you got with you to -

implement this Plan ? What type
of people will you have to work this
machinery ?”  Sir, it s a very simple
thing. And I can only remind my
friends of one thing. Therc were a
number of reople in the - country,
just before independence,- who said |
that if the Britishers go away, there
will be no body to take their place in
the services. But still today we find
that we are able to carry on our work.

(MR. CHAIRMAN in the Chair.)
(Time bell rings.)

' addressed by him.

Plan is being worked out in Travancore-
Cochin. He referred to Neyvvyattinkara
taluk., I had anwccasion to pay a visit
to this place just before this session.
Neyvattinkara is ataluk whare 90°, of
the people depend for their livelihood
on the handloom industry. But This
industry has completely collapsed. The
scene there is a horrible one. The
handloom industry has collapsed, the
looms and the.sheds are dilapidated

. and the people s a conscquence are

, collapsing.

It 1s there that the Com-
munity Projeet is being - worked.
Whar is it that I saw there ? It so
happened that on the day I wvisited
the place, Mr. S. K. Dey had also
happened to be there. So, I had an
opportunity cf meeting him and dis-
cussing matters with him. At the
end of the discussion he asked me to
attend 2 meeting that was going to be
I agreed and went
to that meeting. A group of one
hundred people, chosen people, not the
ordinary people, people who knew Eng-
lish very well, had come there. Nobody

else was mv1ted it appeared., When,

Mr. Dey was speaking, he asked

' the officer in charge of the Project

So, Sir, just as we have been able to

get good administrators after the Bri-
tishers left us, we shall certainly be
able to find suitable pcople who will be

whether his speech should be trans-
lated tothe audience. He was told
that there was no need to translate
it. This shows how the people are
being taken into confidence in working
out the Project. The speech was not
translated at all. Mr. Dey said in his
speech that, the thre¢ most important

(27
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[Shri K. C. George.T
.aspects of the Project were construc-
tion of roads, education and reclama-
tion . of land. He confessed that
when he came to
he ,realised that education was well
advanced in the State and so there
was no need to work that part
of - the Project. Regarding construc-
tion of roads, there are good roads in
Travancere-Cochin and so there
no scope for further construction of
roads also. Regarding the reclamation
of land, the lund is so thickly populated
there that there is no land to be re-
claimed. Mr. Dey was in a fix. All

[ COUNCIL }

T'ravancore,

is !

the same, I found that they started

the construction of a small road, and
that road, according - to me—and
that is the opinion of the people at
large—is not a road which is ne-
cessary. Itis only a road of two furlongs

_or so connecting a church from the .

main road. ' This road that was being
constructed by this officer who draws
Rs: 750 per month and the other officers
drawing between Rs. 100 and 7s50.
"These people are doing manual labour
every” day for 2 hours early in the
morning from 7 o’clock to g 0* clock and
they tell the people that the work is
being done without the people paying
anything for it. I claim that the am-

ount thutis being paid is a huge amount. .

He is paid' Rs. 750 and the least that is
paid is Rs.'1oo. Thesituation there is
that people there want some work in
order 1o get some wages. As I rold you,
the handioom industry has entirely
collapsed and that the people are starv-
ing, but the Community Proeject people
tell them that they want to teach them
dignity of " labour. Where is the
questiont of teaching the people dignity
of labour, when the people are prepar-
ed to do any work ? Now, the people
demand that a particular canal should
be constructed as part of the minor
irrigation- schemes, a canal  which
will yield nearly 1 lakh maunds of
paddy. It is an old canal not more
than eight or nine rides in length
and needs ' only’ repairs.

SHRI ABDUL RAZAK : Towhich
canal is my hon. friend referring ?

Suri K. C. GEORGE : ‘I am refer-
Iring to the Kottugal Canal.

Plan 2392

MRr. CHAIRMAN: Confine yourself
to the Plan und aut talk  about the
' Community Project.

SHri K. C. GEORGE : My point is
i that the Community Project is part
of the Plan.

Mr. CHAIRMAN :
Project ? :

Communist

P

SHRI K. C. GEORGE : Community
Project. The Communists have no
project.

SHRI ]J. R. KAPOOR (Uttar Pradesh):
He is giving the Communist way of
looking at the Community Project.

SHrI K. C. GEORGE : 1 am refer-
ring to the Kottughl Canal which the
people demand should be taken up
under the Community Project, but
they are not prepared to do it. This

. is the way things are being done. This
shows how the co-operation of the
people is being sought. Sir, on page
42 of this publication “Five Year Plan
—A Summary” where the develop-
. ment expenditure under the Plan is
' given, you find that under item 7
no amount has been put for rural de-
velopment against Travancore-Cochin.
Under item s also, *“Labour and
Labour welfare™ nothing is given.
. This  merely - underlines my own
experience  that this Plan is not
going to take the people into their
contidence. It has been said that the
people should support the Plan and
work it. How can you get the support
of the people ? How can they be en-

+ thused ? The situation there is such
that factories are being closed one by
one in the coir industry and thousands

. of the people are -unemployed. How
can you get their support, when vou
don’t do anything for labour welfare
there ? Ten lakhs of people are
unemployed in the coir industry to-
| day. Now, here I amt reminded of the
statement of the Finance Minister

+ that those who do not co-operate in
the implementation of the Plan will
do sb at their own peril. I did not
know that all Acts were going to be
‘exercised against them, but now I
- understand the significance of that
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statement. My point is that this Plan’j
is going to remain merely a paper .
Plan, with all this waste of money and
burden on the people.

ANUP SINGH

Dr. (Punjab) : ‘
Sir, I rise to commend the Plan. I
think, considering the

background
of our economy, considering the nature (
of our economic, political and social
institutions, the planners have acquit-
ted themselves creditably. The very
nature of the speeches made in this
House indicate  the  difficulties
that the planners had te encounter.
A Member from this side was complain-
ing a short while ago that the industry
has not been given its proper share. |
Simulraneously onc of my friends—
my colleague from Punjab—turned '
to me and said, ‘If vou get an oppor-
tunity, please remind the Commission !
that agriculture has not received ade-
quate help’. I mention this to indicate
that the task that the Commission was
confronted with was to reconcile the |
irreconcilable claims; sectional claims,
claims from various sections. As for '
myself, as I read the summary report,
I felt that it is an attempt to lay down |
the foundations of a planned economy.
They have not raised any great hopes
that within a very short period the
standard of living will be raised.
I am personally glad that such false |
hopes have not been held. I am
rather in favour of a modest beginning
than raising hopes which cannot be

realised.

As for the critics, I am sure the
Finance Minister, with his usual com-
petence, will take care of all points
but I would just like to mention one
or two in passing. One of the Mem-
bers said that this is not a Plan. I
think that is reminiscent of the artti-
tude of the lady who saw a huge
giraffe for the first time in a zoo. She |
looked at it ¢nd then said, “I don’t
believe it”.  Here are two fat volumes
which deal with almost every aspect |
of our national lite and still some pcople
feel that it is not a Plan. Another
Member said that as he read the Plan,
he felt that it was topsy turvy—its
head upside down. I would like to
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remind him that our Prime Minister
who has presented the Plan, tells us in
his autobiography that one of his favou-
rite pastimes is to stand on his head.
I would request the, Member to read
the Plan with his head upside down.
I think he will then get a better
perspective.

Much has been said about the human,
element which is necessary—the en-
thusiasm among the people, the unity
and integrity of the officials—but I
think there are one or two points which
have not been mentioned, at least to
my mind. One is the general in-
difference or rather aversion to manual

" work among the educated and semi-

educated people, the white-collared

" people. I find that most of the educat-

ed people would rather have some-
body else do the work for them. I
don’t find the habit of rolling up the

' sleeves and getting down to work.

Everyone wants to pass the work on.
I recently had a very amusing experi-
ence in Jullundur where I was staying.
On day I carried two buckets of water
from a pump near-by and after that
my daughter told me that there was
gossip among my neighbours who said
that it was not dignified for a Member
of Parliament to be carrying two
buckets in his hand. Well, to annoy
my neighbours, T persmted in my
undignified behaviour and the result
was that a graduate boy of one of my
neighbours came to me and said ‘Dr,
Saheb, you have set a very bad example.
Now my mother wants m> to go and
get water from the pump’. This will
indicete that this has become almost
a trait with us. The educated people
particularly, or  the semi-educated

+ people, look-down upon manual work.

As for the officials, much has been
said in the report about corruption,
competence and integrity but I find
that is not enough. There is another
aspect to which we will have to pay
some attention. An officer may be
honest, may be competent and may

+ have plenty of vigour and mtegrity but

unless hc can identifv himself with
the people, unless he can make them
realise that he is onc of them, that he is
their servant or comrade, the projects

/



Five Year

[ Dr. Anup Singh.|
will not have the enthusiasm which they
should have. Most of these officers,
I'am sure the Membcrs of the House
will agree with me, that their mentality
ad their bchaviour are exactly the
same as it was during the time of
the British. They don’t realize that
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they are in a free Republic, they are

servants of the people and not their mas-

ters. Unfortunately that attitude prevails.

I have personally come in contact with
quite a number of officers and I can
say their attitude is not very conducive.

Finally I want to touch upon a very
controversial and perhaps a very pto-
vocative subject.
this side lamented the fact that the

Government had not touched upon

the problem of prohibition. I judge
from his attitude that he is in favour
of it. Speaking quite objectively and

having watched the operation of pro-

hibition in America for about 7 years,
I am perfectly sfatisfied that the Com-
mission was wise in not advocating
this. Even in those areas where it

has been tried, there are Members who -

tell us that it is nor a success. I fully
agree with the sentiments that drinking

does involve moral, financial and phy- .

sical degradation. There is no doubt
about it and I think we all agree with
it but it is one thing to hold that view

and it is another thing to push through .

a legislation and try to force people and
try to reform them from certain habits
- to which they have been addicted for
a long time. I would therefore suggest
that even though Members

is a worthwhile thing, they should think
twice before advocating it as a
measure. Thank you.

SHr1 B. N. DUBE (Vindhya Pradesh) :

stato GRo g8 ( favesm 3w )
qEmT WERA, GHANT AGAT & e
foreret 7t yaerfr o Qv et (Party)
€ G g @™ ey, fad
TEl F FrE § Swar F1 fowamw T
& 98 aga & g Tg 2 R
fou & uF SR W AT A @R

[ COUNCIL ]

A Member from |

who |
feel on moral grounds that prohibition .
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- & umea 7 T g fead saar w1 faeAra
faegm @ 21 9971 3 | faemw 93w
% wogwew fafezr (Education
Minister) s d s fram fGdr

 # fodt & faowr am D fest”

g1 =v fFara #1 e @1 (Board)

F o o &Oq & feg wwr war

A forem A€ 7 39 fove w1 o

(reject) = famr & 1 fwz

- fafaeex weg 7 wwa faEw sfasR
¥ zq fFaTE 7 717 935 F7 fem @S
F QI AJT qQIfF qg AL AT q A
qr QA FE 1 3T BRI AT ®T AR
Y I Waw A fodt gd ofr e
faege 47 & w7 far s a8 &
qrF 4 FE 9T 99 AfqFTT ¥ qrE
7 foar o Ia%1 A arfger afar
@ faar ) @ IO & feu & @

| gEas #1 gre@ ( House ) & =mwe

@A WA A S & wrad
| qE AW W TFTE AT IAN FIO E

o 7g 91 ST A G fRar & Az
feerm a@ 3 gamHEA A g
- faas Wt § &g 41 57 weryarfoat

&G F FAY A wEwr AT wifgd
T Ag A el & a1 99 fafeee @y
i ( bogus ) FEaE & &
F I AT @1 I FoAA m

)
-

QU
CaT TE
‘ . W @ gEmgEw w@ied o fe

i fis oY STt AT WA q@TE AT

ag gl avg ¥ fafweedi & gl ¥ &
| woTs 9w L fm oA ¥ s
T IEF F AT T GE FI AT
‘aﬁéaﬂm%¢aﬂﬁam i o
T AT EHITAT F3T 1

( gAY TG FATTF HAA AT

qEaT § 1 R famw g ® oY
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ara &7 fwie ge, fawd < 93 & B
qf @<t FY aqm@aT wary 37 RATAT #v

Yoo ®EAT WHIA FAW F fam  frar
T\ S A%E & FAT @17 g w9AT
IRl WFE g & e fun o
FqH yeId F FA 73 % fF
W FF ¥ feu ey wfpmae
(Deputy Commissioner) =mg7 g
AT FT1 © BT FT o wo fawm (T.A,
Bill) mamr w1 ¥ e
I Y 34T AYE A FAT AT qiT FHAR
AT SFT AHT K @F GO T AR
¥ w0a u AT 9% AT TAT 3T F7d
F @S g | AR I9 ST AT greq A
FEIR A g1 agawm fag aig
FAsMaE e &1 F a1 g
T qX g€ & A afgm o gEa
TE

T qEIEy AFAT F FIF o
¥E ' @F R Sdmm o0 W
TaR F@yFgrg F3v s fag
fad ¢ s T 1 @9 3R ST ey
T WRTER JT AFEART FE
T F 4T A FAT FE gﬂﬁ
METT T ATZT A A G FEr o
fif sT q9adly g1 FT TH AT
F GFS AT £ q1 IgDT ;G qUi=AT
FTGIFL AL AT FE A F9H] =180
# I a9 FF ARG F@T g

7 UF TRl F §IEE gaa¥ig
N@ATH  TQFT T g9 FO ql gH
zHFT faga adr FT g g1 A%

1932 ] Plun
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W OFHET OB AN ¥ Zr fRar W
ﬁTF’fT Lo ATEE AT qd FIA
Z AT g% g7 Ty 1 Freara an z f&
7 T7FG(T NIATH 9§ A3 AE A
CCEE T L R (T R CE I £
W sAAAEE #T ARFT FO
gQ AT FF FL ATIN AACT FIATF 1
{For English translation, see Appendix

IIT, Annexure No. 96.]

SuriMaTI SAVITRY NIGAM
(Uttar Pradesh) :

st arfasy fem (SR dRT )
Fegey WA, TAadfy Argwr & ffwE
A fafwer gfewon g
A AT I ¥ FgT @ Amed
faar qag-37 wrgar gT AT AEART
TgFT yaar fgaraz gu Fr wf ) fFay
T Fg 98 AAr qrzfas F gaa afaT
g, el A 78 JF faaramems, fase @iz
Zifyag aAmaT 2 | 793 79 s fae gfee-
For ¥ T A@T AT AqATAT AT AT
FEIFTTHTT AGAT AT 27 1

g, we faare @ 3w o@vFAar
syl S #T AT A% A qfgy Har
1fed fomer o7 AT § @7 & Afys
W € | ¥F AFAT &7 IA WA,
FrTT A Aafgal ® 1gq ard AWM
Fr gfer § a4t 7 & 917, I fFa
\ ¥ PigagToreE iF IAR a7 ATTAT
T &y i, f At 3 oafalt @
Hiaaaa?ravﬁ?t‘r% qEr A e
l e d@ar IasT Faq, 3Iq FAr
'W#a«ﬁagmamﬁ? 3Iax  faw

ag w9 & a0F W AW AT A | qg qrwac ady wlfmm A faw am

WA QT F IAW Al E SR
Wied S¥%d 39 am a1 § fF 34
THqqIy NI F G qd PR S
Iua oy w9 RS a TS I wiEd |
T @F arear | e g 747 w9

¥ aF a3 99w g T, %ﬁ% AR
IR ATAEAT < TH FH Q1 wIAT Wa‘r
st e faad fog ag Aaw faw
lﬁa‘rr‘ﬁﬂtmﬁ&'ﬂfﬂ EEIC g
FAUT
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[Shrimati Savitry Nigam.] - a4 AqF A47 9 JqtF @ A adE,
A, WA F W PAF | yawd A aF SN gl g, g
A g A A FE W W T @ qofml 3w o aveR A W,
Tg Ao Wy W & qAf I | sy @w sweawr #r WAy 3@ &,
FHAG HEAY AT AWENS! T | gqy £ WEFRE AT B F GG,
&1 o, afedl & w97 a6 | qum wwwtew A seww A W@ 8§,
TR #Y 39 99 77 937 §q  R@FT | frggAErdr | @7 Soaradr A I
ot gfra /@ &, ot st 9 W% | & s srATHIfE A Fr afg FT ar
AT €A A T8 AT B AF G 2 Gy geA § g9 A7 S AT a8 T
g @R gaw faW #3018, T W | mier @ 9w 2 6 2A 39 WFAT FY
WA At A R | qpy aAm & g AgdwE Ty AW
wo fooft &g F A fal VA 3 ot wmeRt A mR e
qE W F AME § A fAAwET & | yrmwmEw g 1 @ 9Wd dud @k
mrE ) dag A aed 5 o m‘ﬁwﬁw&ﬁ HTAZAFAT & |

" oI & sW AT A Fw Afemi

AN F ) wwa i fE oA g qew| WA @ awm T afenw fafee

@ f ax qg Ao 3w @ afifg- | €0 (Coalition Ministry) & #7
fai F smme §1 @ G § wd | a@ R | A 98 A€ awed 2 e agt
w=ng g g g gft a8 £ qYR | qr st @ ¥ ew W F g9 qifeat #y
Wafada & fod A et g we | g feafa £ % oifet o SR 8@ g9
g1 fE of, o, @ & BT | (groups) ¥ 9@ g% F, wwrgAas &
T & F@ @M OH ATE A T AT | F1$ oY sfereq a8 & 1 ;e fafaed
AT AT F | A, TENE | qEe ¥, 99F & q@ faedr # )
AT foft ot 7 s fEw A | s, wmd gad @ o @ dEe

#T fem &1 www@om (Plan) | fafred a5 3 ad ar g o fawifa
A 3¢ AT TAAT F A AW TN AT | gy | fafrerd @A 30§ s

o g OF NEAd AT A A | ffed o ast w0 @,
W A ST T FAEKIAL AN | quey s aferd 3@ AW #1 fae
TR TE ALK CE A FNEE N | g w7t it amAgam s ag g0
gare ot FEEE (Plaﬂninglh}f‘a{t‘rﬁmam&m%ﬁ?ag  A%-
Commission) & sfamfeaid s | g yrqzm, wergd ors § 9 =@
= gAEr #1 AW foar FAT A | g gy waifar s F wwl 0@
AT I G @ T DA | & K| orfey oy WX gaT A gAET wAEA
RESEEEC LT R G L W’ﬁ,ﬂirmsqargﬁwr FT AR
R e e .
Q9 I F &1 T | ffy WA A an A aEr e
g1 o, Wil W I W | qwr o [0 A FAT AT ART
wrﬁammm%m@f#ﬁmf%ﬁ,w oA wY AW T I P
F1 AERIvE ®T1 F TEAT FfeA § ) SfFq ameR FF AT FU AT AT AWA
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F1 ¥ omg & wzAr g R aft A aeg-
frm ang & YW TSA F owAX WA W
™ OWMT QW ORI FA A A F
R T ¥, T, qgen #iT faeard
A A AT RATITCA FT & ave fafafezar
AR AT T JAA AT FEA AT |
HAg, "H A AT qAE [ F
¥ gz & Fr WAty wreAa fafaere

( Finance Minister ) 37 Tl
F1 AR F 3 A7 afc 7799 31 a9 |
a1 I8 oz FT | A9 (eI AqAH

#wigs  afaw  (social service)
F Gy ¥ dgAr 4 | wWe g A
FY deFf7 o Iufa #1200 FATE |
TS FY ST & Aw Yy Al g fe

W meifes weamr & fod A w9

&
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T TEEY 9F W AT | W
FaAm Attt e ge & 1 weEEr,
fzam, Fzargfa, afas  weafasans
T SETAISE Aed B g R |
ATFT gATG T AT FISA TT Y
fys gegar & 1 zafew &0 A
ot S & g wrdar  Br dvw o5 |
o F A oA 9 wfer  afgw wamar
g g duq femam & o
WATTF @18 F1 5T 77 & fou g9 =
8 agr ww A fmn os@m
ST T 7 7 fear § T wEe
foor & wre A9 @ gAwfw vEr g
& ag AgT &I FHE |

s, ¥ ogg A 7 R ouw
afFTret A9 ¥ T, OF  STRIed
¥ gra zaEdrw oo R s
mMyqr ¥ grT A fasm ow o frvar
ardy sty &7 g fer T 2 SAW

weg far F1ad e war & amfss
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faamtr, A5 Goomm wME T z9%
I AT AN 1 FF g fafrar
qA WL FKAT BT F0T AT ALY FT
AT AIAT FT AF TIA TIT AT,
AIY AT FAF AT A AR & )

AT 39 GFFFT § A AMF JAT OF

Bz AT Ara AAr AvgA g fraw oz
feagl &7 0w ST AT qo @
aFdr g IFEAFET gr 9wz fawa
grzegias g (Women Industrial
Homes ) @™ sm =ifgd faad
fagar g9 a7, g F9 w7, 9fy F
grTBls AM A A S g FArd
FA 7T OATAE T AE | IW AR
AT qTH @A T WgT WER #
91 9 d9fgd, g 9% e
AR wgT Fr fexdi w1 uvag fos
T A AT E AT adr fegi &y
gar faer sfgmfei 5 0 w2 =t
qAEE F AT AIHIT IARE UL

feam &1 73 ¥ T3y wwA w0

EREA MG R CGECESUE LIS I are ]
& afgq a1 & T 7 sy § 1 wwhen
X AT F IT4T 2 6 A3 39 1 afver

Cqoaer oA % foad B oA q@ war

faea 7oz & smr
N A 9 MTT qEF AR

FfarafgaT g FaqTM *F fox
TAT e ®Y TIT AFIAFAT AT WL
QAT § AT W A FTTT T gar

F2 | zx faug § aFAT FAAT A
aqTe T Afgg ) 9w uw wd e

F T 2 K AIFTT AT TIH TATT HT
Ifgq qggm AEf § Wrad 1 A waH
FA AT A7_T ST T A9 AT H3AT
ST AT FRAT 5 AT GIF AHIH HT
eI, fEad, a7
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faargz g1 3 7 o0 @ Fiawd
T qF AT FF AT A FAQr
F wiasst A1 AGT 43 7 THY a8 AN 1
grefga FO0

Arad AT A R FEATE q@ #
TR e Agd AT TAT 7 FgAr g
g aw wifasdi (land policy) .
graeg § 2\ ofme, wowy fafed &
Zim T ga faua § F167 997y 9 fam | |
FEmaraE daR e @ § fe
A 7 zw favad FawowE . daw
Fefl 3 1 @a TRl a@ ag & 0§
ZAT! mgcrrfm“r Fak # TF AT |

7z (clear cut) arfeet 1 after &
riasr:r FLIAT AT | FEFTIE FA
3 & we w1 o afq et ais 7
R R AR qx &Y F|@r 2 &
guF1 9z A Adr Qard i gwanEn

¥ grU 99w 9g @a I9F vIg @A a1 |
g fog qET ) @AW EF SEA
F qFFT AA | gHEA G T A ‘

qiferdt ¥ a12 | oter § ater &% faoyg | |
wa’iua“(éﬁ"ra'rf%crlﬁsaavs fait ¥ |
W F W.‘W gg 4@ F UFEIUATE

( experiment ) frd w1 § f& |
fog =a | oQIzT FEE W0
AT IYH agT AHF ST TATE | ITA |

agA & fad g F1 Fwawra  uw
faraT we qrfedy ggm  F<EY =nfegd

# WAT FT G SAMAT AT AGT T
g FLA FIJ OF a0 AR FEAT, I
grarE W g ( Export
Import ) % favg & § | uwagw-
9% A gFnE & g (Revenues)
AT 3 978 AT ISTIT AT qHaATZ | FAifF |
IgT AT FT qE@TA g fH6
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AT CFANE FIF W F3GALU (consu-
mers ) ¥ I Fwid =@ faww
WS AT T A AT T
e AT | A% AT AT J
gTh 1% A4l &, 34 €qee fFAT AE |
399 FAART T gAAty Aodt sgw gw

C#qdl TFAGT AI9AT A WIR TGAT

ghT g |
[For English translation, see Appendix
111, Annexure No. 97.] -
SHri M. S. RANAWAT (Rajas-

than) : Sir, I am perhaps at the last fag
end of the debate. o

MR. CHAIRMAN : Last 3 You
are at the fag end of the debate and you
must be as brief as possible.

SerRl M. S. RANAWAT : Sir,

i rationing should be brought in the
. earlier stages and not in the later stages.

If this rationing were there from the
very beginning, then we would have
had some chance.

Mr. CHAIRMAN : Come to the

| Plan.

SHrRI M. S. RANAWAT : Sir, I
would not go into the generul question
' of the Plan becausc so many friends
had spoken cbour its merits und de-
merits. But I wish it all success,
because, after all, if you are going to
spend mwoney, somebody will gain.
ltis not a question as to who gains
by it. The whole difficulty will be

. whether you can really enthuse the

people to that extent. Now, so far
as we, the backward States, are con-
cerned, I fulr that Assam and Orissa
are not put on the same level with the
other advanced Stares. In the case of
Orissa, we had our good friends who
spoke and argued for the State. In

- the case of Assam, we have got probably

only the Bruhmaputra scheme which
gives us floods every year. Similarly,
to my mind, Bengal and Travancore
are awfully over-populated and the
Plan has failed to deal with the question.
And how are you going to solve it ?
After some time, the problem will be
acute. It is not known
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how you will be able to solve it later on,
Compared to the area and resources
of these States, I feel that the popuia-
tivn has already goae too much,
and unless you pray to God for some
Bengal famine or plagae or cholera,
the problem will be there.

Now, I come to my own Province .
of Rajasthan. I feel that the Part B
States have 1ot received the same
treatment as Part A States. Probably,
it is because, it was thought, like some
good. speculators, “Wherever we could
get good returns, we must invest.” .
Now, Sir, we believe we are able to
give a more proper return than you
expect, The Rajasthan Government
have asked for about 36 crores of
rupees and the Planning Commission
have given only 16 crores of rupees.
The Finance Mmister has already sent
the Commission -there and in five
year’s time the result will be that
Rajasthan will be deficit by a little over
10 crores of rupecs and if they are
going 1o be dependent for everyday
expenditure on the centre, how is it
that they are going to find money
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for anything ? From the area poiat |

of view, Rajasthan is almost the biggest

in India. Here, you can just see, Sir,

C. P. 1,30,000 sq. miles, Madras

1,27,000 sq. miles Rajasthan, includ-

ing Ajmer 1,32,000 sq. miles, and if

you exclude Ajmer, 1,28,000 sq. miles,

which meosns rthat according to area '
this is as big as any of the big States,
and therefore, the per capite money
required will have to be larger. Our |
another problem is that we have a .
land border with Pakistan. We had

our armies there, they  were !
federal subjects, and we had our pro-
grammes. We adopted integration
cnthusiastically, we thought that our
people will be benefited. Of course
we have perhaps benefited morally,
that we feel we are now part of a big
unit, but rhen we remain at the low-
est level, and our people are completely
handicapped. Even our  hospitals
in big States like Jodhpur, Bikaner
etc., are simply suffering for want of
medicines. Roads are not properly .
repaired, and whatever funds you have

provided are so little. The Rajasthan -
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people were expecting that by the dis-
appedrance of the princely  States,
they will get somsthlag better than
they were already gerting as subject
people of the States, but actually you
willfind there is a feeling of disappoint-
ment. Uscmployment has been oa
the increase, and there is dependence
on the Centre. Thne army and the
police previously were being main-
tained by the princes and the jagir-
dars. The Rajasthay people are very
likely to reach the starvation poiat.
They are muscular.  They are strong.
They will not sit idis. You talk of
law and order, but then you do not
lf:t them have food for their minds,
for their eating, and provide money
for good roads, for their railway pro-
grammes. If the Srates had conti-
nued, we would behaving our railways
between the various States, Bikaner,
Jodhpur, Udaipur, ctc. etc.  For
the schemes in the Plan, it will take
twenty years, «nd the Rajasthan people
must wait. Thén rhere is one happy
side. After all, between  Madhya
Bharat aad Rajasthan you have accept-
ed the Chambal valley schems in this
Plan. In the Draft Plan this also was
not accepted, and I have to congratu-
late the framers for now having
accepted jt. I should thank them
for having acceped, but that is also
a scheme, which, if you do nor
complete in five years, the people
will not be satisfied. Becouse,
Kotah had already got a pro-
gramme for the State, and we could

. have finished something like it this

year. The ruler of Kotah left soms
2-3 crores of rupees simply for this
work. But in the coursg of integra-
tion, we have lost all our savings. We
have lost that money. Now, Sir,....

Mg. CHAIRMAN : Now, Sir, it is
time !

Surt M. S. RANAWAT : All right,
Sir. Thank you.

SHrI T.S. PATTABIRAMAN ( Made
ras): Mr. Chairman, it is with great pleas- !

. ure and pride that I rise to support the

Resolution that has been ably moved
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{Shri T. S. Pattabiraman.]
by ourbeloved Prime Minister. I am
proud of the fact that within such a
short time after attaining political
independence and in spite of grave
calamities like partition, famine and
politicial disturbances, this Government
has lunched on a national Plan which

[ COUNCIL }

is the first step towards achieving eco- |

nomic independece. Nowhere in
the world throughout its ages has such
an achievement been made in such
a short time.  Even in Soviet Russia
where schemes and plans have become
the order of the day, they took more
than eleven years for formulating a

Plan, and they are still continuing
their plans there. Soit is a
matter of gratification that this

plan has come before us and it is a
greater assurance that this Government
has been fully alive to the needs of the
country and that economic independ-
ence will also immediately follow
politicfal independence.

Sir, I will only touch on a few as-
pects of this Plan. ¥The industrial
aspet of the Plan has been ably dealt
with by many hon. Members. Very
desirable targets have been fixed for
industrial production. But I would

Plan

suffered. The textile industry was
very badly affected and on the fourth.
day there was acute unemployment.
Therefore I request the Planning
Commission to bear this in mind, to
be fully aware and alive to this, that
we should have not only hydro-electric
schemes, but also thermal stations so
that there may be balanced develop-
ment and industry may not suffer for-
want of power even if there is failure
of the monsoons.

Another aspect that I would like to-
touch on is the handloom industry.
Coming from the South where the
handloom industry is one of the big-
gest industries—next only to agricul-
ture—it is a matter of some sorrow
to me that the Planning Commission
has not, in spite of repeated requests

. made on the floor of this House and

like to point out in this connection

that for the industrial progress of the
country, for realisation of these targets
that we have fixed, the power, the

motive power behind, must also be .

properly developed. In this country
electrification has been in a very back-
ward state. The production or gene-

ration of electrical energy has reached -

the limit that is required for the proper
development of our industries. The
hon. Prime Minister also referred to
this aspect ofgthe question in his open-
ing speech. But in  this respect
I would like to warn the Government
about one matter and that is that they
should not develop
power alone. These schemes are all
very good and important. But how-

hydro-electric '

ever good they may be, in times of |

failure of the monsoons, they do not
serve our purpose. We have had the

experience of the last five years when,
the monsoons,

due to the failure of
Madras and Bombay suffered and
we know how the whole
production of Bombay and Madras

industrial -

also in the public, taken into considera-
tion fully the place that the handloom
industry occupies in the economy of’
our country. More than one million
people are dependent on this industry
and it is very important in the States
of Madras, Mysore and Hyderabad
in particular. There has been a vague
reference to the help to be given to the
handloom industry. But I would like
to inform the House and to assure
it that this will not solve the problems
of the handloom industry, nor the un-
employment problem facing the hand-
loom industry in Madras and the
Southern States. The Planning Com-
mission must decide to give this in-
dustry a better place and it must
be given concrete help. We are
only told that certain reservations
will be made for this industry, that
certain sums of money will be avail-
able. But whether this industry will
be flourishing, whether the handloom
weavers will have an adequate supply
of the raw materials that they need,
whether the handloom industry will have
a future, these have not been madeclear;

. they have been left as vague as possible.

May I request the Planning Com-
mission to consider the modest demand
of the Chief Minister and the Legis-
lative Assembly of Madras in respect
of the handloom industry, and help
the industry to survive and keep it
up. Let them concede certain mini-
mum demands made by the Chief

2408 |
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Minister and the Legislature of Madras.
I would beg of the Planning Com-
mission, if they are really interested
in having a mixed economy, if they

want to have heavy industries, the big .

industries as well as the small indus-

tries in our country, if the rural popula- |

tion is to be benefited by this mixed
economy, they should see that this
handloom industry is protected and the
workers in this industry guaranteed
a minimum wage.
the demand made by the Government
of Madras and the Chief Minister of
Madras.

In the production of goods, may I
-also point out that in our anxiety to
reach the target, we should not sacri-
fice quality for quantity. That was
the great defect in the Russian first
Five Year Plan. There they sacrificed
quality in order to reach the target in
terms of quantity. I want to lay em-
phasis on anather factor also, namely,
the power needed for production.
For this power coal is most essential.

They must accept -

Great difficulties are experienced by in- -

dustries if there is shortage of coal or if
coal is not available. I would like to
point out that we have got in South
Arcot a lot of lignite deposits and jf the

Government, if the Planning Com-

mission pays attention to this and de-
velops these lignite deposits, then the
industrial production, the cost of
production in Madras will be reduced
by about 50 per cent. That will be
a great help.

Finally, I would like to make a
request. We are grateful and thank-
ful to the Government of India and to

the Planning Commission for all that '

they have done for the refugees,
these political refugees, who have come
from Pakistan. But there are other

political refugees also in our country. |

Due to the unrest in Malaya, in South
Africa and in Burma, a large number
of families- who have been living in

those countries for years, have had to .

come away to our country. They
are in Tamil Nad and other places in
Madras.-and they deserve sympathy
-and generosity just as the refugees

DEC.
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from Pakistan. It is absolutely ne-
cessary that these political refugees come
from these far off countries who have
been forced to comz here, leaving
their homes where they had been
living for many years, should receive
fair treatment. I request the Planning
Commission to draw up the same sort
of schemes and apply the sama sort of
rehabilitation  programmes to these
political refugees also and give them
the same benefit.

2410

And then......
Mgr. CHAIRMAN : That is final ?

Surt T. S. PATTABIRAMAN :
Just one last sentence. If the Plan-
ning Commission wants the genuine
enthusiasm of the masses let them give
something concrete to each village.
Let it be a road, a school or drinking
water. Let it be something concrete ;
that will certainly make your plan
mgqre mass-conscious and the people
will be grateful for ever.

Suri C. G. K. REDDY : Mr. Chair-
man, I shall not tax the hon. Finance
Minister any further than he has been
for the last one and a half days.

‘Surt C. D. DESHMUKH : I will
tax you !

Suri C. G. K. REDDY': But unfortu-
nately there is nothing to be taxed at
all on this side of the House.

Sir, there is one very important. point
that has been raised by hon. Members
on that side.of the House especially,
regarding the co-operation that they
have been asking, either by threat as
it was alluded to by the Finance Minis-
ter, or by the sweet persuasion as in the
case of the lady Member who sat down
just now. I shall say, so far as my
party is concerned. why we have
received this Plan with some indiffer-
ence. ButIam sure—and the Govern-
ment is also aware of it, we have also
stated it—we will give our co-opera-
ition wherever that is feasible, so far
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[Shri C. G. K. Reddy.]
as weare concerned. I want the Gov-
ernment to understand that the atti-
tude of our party is not to break this
Plan, but if possible, to better it. I should
also like them to understand, if through
our efforts it is possible for us to out-
step the target, if it is possible for us
to go beyond the rather—shall I say—
the very low targets that the Com-
mission has put before this House,
then it shall be given and there will
be no bargaining. But so far as the
Plan itself is concerned, we do definitely
believe that in so far as we conceive
of plans, this is not a plan. Sir, before
I come to give my reasons, the reasons
that my party has advanced for say-
ing that this is no plan at all, I hope the
House will give me some indulgence.

Sur1 H. P. SAKSENA (Uttar Pra-
desh) : No indulgence here.

Surl C. G. K. REDDY :
if I were to pass some remarks on the
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speech the hon. Prime Minister made !

when he initiated the debate. 1 was
extremely disappointed at the halting
and very hesitant manner in which he
initiated the debate. We have been
told, Sir, that this is only the first
plan, that it is aplan for prosperity, a
plan for plenty, that it is a plan which
is to be followed by many other plans.
But listening to the hon. Prime Minis-
ter I wonder why he was so apolo-
getic. Was it because he himself
was not satisfied ? Perhaps it was so.
Or perhaps he and the Government
which he heads and the Planning
Commission themselves were not
satisfied with the present that they
were making to the nation. Sir, he

also took a long time in explaning to

us and in tracing 10 us the history,
the development and the progress of po-
litical economy, and the manner in
which the idea of democracy has
changed during the last century and
a half, and the idea of economic demo-
cracy, as he would call it, had changed
during the last few years. But the

manner in which he presented it, |

I thought represented a great deal of
confused thinking and I am sure that
this confused thinking is general so
far as that part of the House is con-
cerned.

[ COUNCIL ] )
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Mgr. CHAIRMAN : Clarity this
side, confusion this side.

SHr1 C. G. K. REDDY : Anyway,
Sir, there was one thing I was sur-
prised about. He saidsomething about
democracy. We believe in democratic
planning ; yet, I do not find, in his
speech, aconviction that the nation
should believe in democratic plan-
ning #nd that democratic planringis the
only thing in which we can believe,
because, when talking about demo-
cratic planning, hc also put another
ajternative. He said that if this fails,
somerhing else may come and rthat is
by force, by dictatorial planning. I
wish very much, Sir, that those words
werc not uttered by the Prime Minis--
ter of this country becausc, I belicve
and my Party believes thar there is no
alternative ; there can be no question
of our even considering anything other
than democratic plenning and, to me,
democratic planning has the same
meaning as democracy which has also
the same meaning as socialism. There
can be no democracy without socialism
and there cannot be socialism w1th-
out democracy.

Having caid this much, Sir, I should
like to say what my picture of the Plan
is. Itisnot the picture of a plan as one
of my old comrades, Mr. Masani of’

| hallowed memory, put bzfore us some

'

ycars ago ; but, my pictue of the Plan
is a picture which contains certain
aspirations. It may be an individual
plan, a plan for vour own house, 2 plan

for ourselves or a plan for the country,
It cannot be a collection of targets and
means to atiain the targers. One of the
cssential constituents ofa plan must
be the aspiration of the naticms It
should not be always dictatcd and-
and determined essentially by the

resources  that you think that you
have ; but, it must also put before

ourselves the sspirations that we hope
to achieve. Unless that is there, I
think that no plan can exist, because,
otherwise it ismerely an adjustment

between the means and the ends

We must hitch our aspirations as high
2s we can and we must find all the- "~
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means that are available to sce that those
aspirations arc attained. In this re-
gard, I am convinced that the Plan

[ 18 DEC.

has signally feiled because the Plen -

has not put any aspirations before the
people of this country. If the targets
that have been put in this Plan, not
for the first § years but cven the ten-

tative figures that have been put be- -

fore us for the next 27 years represent

the aspirations of the people of this

country, I am extremcly sorty that
our people should be inflicted with
such a plan.

Sir, there was also an argument and
a criticism and a contention that the
Plan is not a Socialist Plan, it is not a
capitalist Plan, it is not any other ‘ist’
Plan ; it is a national Plan. I do not
know what the meoning of that word
is ; but, I hope that, so far as the
Opposition  Benches are  concerned,
we have convinced those who are res-
ponsible for this Plan that cxeept for
one single party and the Government
in power, no one clse has had a2 hand
in it. ¥ am aware that 2 or 3 months
ago, representatives of political porties,
representatives of other sections of the
nation were invited by the Pglhning
Commission and they had, what I
would call a very pleasant rete-a-tete;
beyond that, I don’t think there was
anything more. It does net have any

impress of any other haud other than |

that of the Congress Party or the Con-
gress Governmcent, or the Planning
Commission. If it was a national
Plen, then, it was necessary that the
representatives of all shades of opinion
in this country should have been taken
into confidence and their opinions,

and their views should have found |

some impression on this Plan. We
do not find it. Therefore, let us not talk
anymore of a national plan ; let us
call it <imply a 5-Year Budget and be
done with it

More thdrn that, Sir, there is one very
fantastic thing about a plan which is
supposed to have started in 1951, to
have been published at the end of 1952
and, perhaps, could be put into effect
in 1953. I do not know, Sir, how a
plen which is supposed to have been

1952 ] Plan
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put into effect 2 years ago could be
published only now. This reminds
me of a limeric, Sir, which......

Mr. CHAIRMAN : No, no. Pro-
ceced.,

SHrRr C. G. K. REDDY : I do not
know, Sir, whether this has got some-
thing to do with the theory of relativity...

Mr. CHAIRMAN : Ger along.

Suri C. G. K. REDDY : ......
whether we can start on one day and
arrive the previous day. Well, I am
sure, the hon. the Finance Minister
who is smiling perhaps also knowsthe
Iimeric. It is for his benefit and, so,
I need not say it.

There is another thing about priori-
ties. I am aware that this question of
priorities is a very complicated and
difficult question. Those who believe
in planning must accept, even if they
think that they arc arbitrary, some sct
of priorities; but, the manncr in which
priorities have been fixed in  the Plan-
ning Commission cannot be accepted by
most parties and most shades of opinion
even in the benches which are so
strongly backing the hon. the Finance
Minister because the priorities have
rot been fixed in the manner that they
ought to have becn’ fixed. Sir, when
you want priorities fixed for a nation,
then, the entirc nation should have
had a hand in the fixation of priorities,
Four or six or ten or even hundred
men or women, sitting in Delhi can-
not fix the priorities for the narion.
Those prioritics should have travelled
from our lowest politicial units or our
units of existence, that is, from the
villages, from the districts, from the
regions, right upto the nation. Here,
priorities have been fixed, perhaps,
after greot examination and investiga-
tion of everything that may be avail-
able by way of staristical data ; but,
still, I would say that prioritics cannot
be fixed by those who sit here unaided
by the lowest units in our country.
Therefore, Sir, even in the question of
priorities, the Plan has signally failed.
It is not as if that those who come from
Madras feel that Madras has been
neglected or, as my hon. frjends have
stated, Rajasthan has bcen sorely
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neglected; but you will find that, even

on the question of sectors and on the

-question of fixation of priorities be-

tween industry and agriculture or any °

other, you will find that it does not
satisfy because, the whole nation has

not been enthused, has not been con-

sulted and has nor had a say i the
fixation of these priorities,

MR. CHAIRMAN : Hurry up.

SHrI C. G. K. REDDY : Sir, I am
sure the hon. the Finance Minister
can accommodare me for a fow minutes.

MRr. CHAIRMAN : No.

Surl C. G. K. REDDY : He nods
his head ; he says yes.

, every year.
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with a long coast line” of so many
thousand miles, but, I should like the
House to take into consideration the
great and important part that shipping
5P M plavs in any country. Even

"™ in  our country—subject to
correction : I was not able to get the
larest figures—we are paying Rs. 8o to
9o crores to foreign shipping companies
If anything it would be,
much more than that, I should +*hink.

« The Planning Commission should have

MR. CHAIRMAN : ‘He says yes’? [
; achieved is so shaky, if I may say so,

I am the Chairman.

Sur! C. G. K. REDDY : The hon.
the Finance Minister and I are grear
friends. .

Mr. CHAIRMAN The point,
Mr. Reddy, is that they have an im-
portant  engagement at 6 o’cleck.
So,......

Surr C. G. K. REDDY : I will
finish, Sir. I wanted 1o say many
things, but I would only say where the
defect of the Plan is. I would not
like to go through the whole volume,
In fact, 1did not have the time to go
through the whole but, I would like
to make a casc study of the Plan by

taking the example of a subject in which

I am greatly interested and have been.

I am glad that the hon. the Minister for

Transport is here.

Sir, so far as shipping is concerned,
T should like to make a case. I shall
base my case on the section that has
been devoted for shipping. Now,
Sir, when you come to Chapter XXI

regarding shipping—there are about .

4 or s pages that have been devoted

to shipping. Sir, I would not like to

repeat thg¢ trite sentence with which
this Chapter begins that is “the im-
portance of shipping in a country

given much more attention than it has
given to this particular aspect of our
national activity. The hon. Finance
Minister and also the Minister for
Transport arc aware that in 1947 we
did produce a report putting our target
at 2 million tons within § to 7 years.
It may be that with the resources avail-
able with us it is not possible to achieve
that target, but the manner in which .
even the 6 lakh tons are exrecied to be

that 1 doubt very much if in 1956 we
would be in a position to achieve the

. target of 6 lakh tomns, which by itself is

'a very small figure,

So far as the

" Hindustan Shipyard Limited is con-

cerned, the Planning Commission has
depended on it for producing 1 lakh
tons. At the rate of progress that has
been maintained |during the last two or
three yeers and 4lso at the rate of pro-
gress thot has feen foreseen by the
Government 1tself, through the answers
given in this Hquse, we know that it
will not be possiple for the Hindustan
Shipyard to build 12 ships of 8000 tons
average in order to come into lince with
this Plan.

There are alsof other aspects in this

chapter which hhve nor been put in

after a great dea
hon. Minisrer fo

of thought. As the
t Transport and the

Government ought to know, in all

countries where

of national econd

loped, there is a
for that—a shup

maritime board, g

sion—which not

of devising mean

but assumes oth
operatory,

inveq

this important aspect
my has to bce deve-
separatc organisation
ping commission, a
r a maritime commis-
only has the functions
of reaching the target
pr functions such as
igatory, etc. which

help to develop qhis important sector,
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because this sector particularly is ex-
tremely complicated. But we find that
apart from putting down figures and the
possible means of achieving those tar-
gets, the Planning Commission has not
given any thought to this problem at
all. I can quote several other chapters
whgrc also very little attention has been
paid.

Therefore, I say that in every aspect
the Planning Commission has not gone
into the problem very deeply. It may
be that they were fighting for time.
It may be that they did not have enough
resources,

MR. CHAIRMAN : The hon. Mem-
ber should finish now.

SHrRI C. G. K. REDDY : There is
only one point and I will finish, al-
though there are so many to be dealt
with.

MRr. CHAIRMAN : Of course there
are so many. If they had given you
these volumes a few days earlier,
our discussion would have gone on
for a few days longer.

Surr C. G. K. REDDY : Probably
that is the reason why they gave us only
a week to study it.

There is another important aspect.
So far as the financing of the Plan is
concerned—I am not going into deficit
financing or anything like that—we
find that we are already in difficulties.
I am sure the hon. Minister, with his
optimism, which is at its very zenith
at the moment, will also agree with me
that there are tremendous difficulties in
the way of our raising this finance,
and his reason for not hitching the tar-
gets higher would be that we have no
more money. The Planning Com-
mission, he will agree with me, should
have gone into the question of exploiting
existing resources without spending any
money. I will again give an example.

Mr. CHAIRMAN :
stands.

58 C.8.D.

He under-
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SHri C. G. K. REDDY : No, Sir.
He does not understand. Nor will he
admir it until T tell him what exactly
I mean. In 1839 or thereabouts a
gentleman, called General Cotton de-
signed and executed a very extensive
and very effective canal system which
goes from Rajahmundry right down to
Madras. The Minister will also agree
with me when I say that this particular
section on the railways of India is per-
haps the biggest headache to the
Minister of Transport. Ifit was possi-
ble for us to see that this canal system,
which can carry goods from Rajah-
mundry right down to Madras, is so
developed that it would almost be
equivalent to another track, then to a
very great extent our transport problem
in that section would have been solved.

(Time bell rings.)

Just two minutes. T

MRr. CHAIRMAN : Does not the
hon. Member want the Finance Minis-
ter to give a satisfactory reply ?

Surt C. G. K. REDDY : He will
give a satisfactory reply. He is extreme-
ly capable.

Sir, when I went down to these places
about two or three months ago, the
reasons that they gave for not putting
power launches on this canal was that
old-fashioned 1850 reason that the
banks would be eroded, not knowing
that the development in ship cons-
truction and design has advanced to
such an extent that not a ripple need
be caused in a canal. Has the Planning
Commission gone into this question ?
How many crores in transport could we
have pur in, indirectly by making it
possible for these canals to be used by
power launches ?

There are several other aspects where
also the same—may 1 say—inattention
has been paid to existing resources.
There are resources which do not need
any money to be put i1, for their
full exploitation. There are several
other resources, but time is.short, and
T will finich in one sentence.
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Mr. CHAIRMAN : One sentence ?
I will watch.

Surr C. G. K. REDDY : It will
have to be a compound, complicated
sentence.

MR. CHAIRMAN : Better give it in
writing.

8uri C. G. K. REDDY : Itistrue I
can give it in writing, but there is just
one thing I have to sey so far as the
implementation of the Plen is con-
cerned. It can either be through creat-
ing enthusiasm—enthusiasm which is
not there, according to us at least, in
spite of all the hopes that are supposed
to be held out—or it cen be by asso-
ciating as many pecople &s possible with
the implementation of tte Plan which
would meke it possible for the people
out of sheer pleesure to take part in the
implemenrarion of the Plan. If these
two are not there, the only alternative
is force, which I hope the hon. Minister
is not going to tcll us thet he is going
to employ.

Therefore, Sir, on all these counts we
find it extremely unsatisfactory and we
will have the painful duty of opposing
the main Retolution, with this reserva-
tion, thet wherever it is feasible for us
to co-operate, we will give that co-
operation, whether the Government
likes it or not.

Mr. CHAIRMAN : Mr. Saksena
has h:nded to me a note saying that he
made a gift of 30 seconds out of the time
allotted to him.

“If people do not wish to call it a
Nztionel Plen, let them call it a Ration-
al Plan.”

Sur1 C. D. DESHMUKH : Sir, it
is very difficult to wind up a debate in
the course of which half a century of
spezkers have spoken. I have been
indulging in a bout of self-introspection
in the light of the mild or ruthless
castigation which the Plan has been
receiving at the hands of the Members
on the Opposition benches, and I have
tried honestly to consider if it would
have beenr possible at all for us to do
anything else than what we claim to have

~
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achieved by means of this Plan. The
first charge is about the period taken
for bringing out this Plan. After a
little bit of research I discovered that the
nth plan of the U. S. S. R. was brought
out about 20 months after its inception,
which is almost exactly the period afier
which we are bringing out this final
version of our first Five Year Plan.
I would also remind the House, Sir,
that within four months of the appoint-~
ment of the Planning Commission we
brought out a rough Draft for the pur-
posecs of the Colombo Conference, and
within one year of that we brought out
the Dr: ft Qutline of the first Five Year
Plan. So, relatively I do not think we
have done so badly.

Then, Sir, I have considered whether
we could have made it more of a plan
We may at once confess the charge that
it is not reelly a plan 1n the sense in
which perhaps economists understand
a plan, that is to say, a plan, the details
of which could be displayed in tables
and in horizontal and vertical columns.
giving resources on the one side and
expenses on the other side and so on
and so forth. Now, certainly it is not
true that it is a comprehensive plan of
that kind, but anyone who has devoted
some attention to the problems of
planning, would find out that in this
first experiment, in the absence of
supporting statistics and data, that kind
of a plan would have been completely
impossible and if we had brought out
such a plan, I think the Opposition
Members would have been justified in
calling it just moonshine.

Now, Sir, much has been made that
this is really a series of the annual
Budgets. In the course of my speech
in the House of the People yesterday,
I pointed out that it is really not a
financial plan, that is to say, the limi-
tations of the ‘Planare not just finance
and I donot wish, for lack of time, to
repeat what I said in the House of the
People. But since we have made allow-
ance for addition to the Plan or supple-~
menting the Plan, it certainly could not
be regarded as a series of Budgets.

Then, another charge that was
levelled at the Plan was that no assess-
ment of resources has been made.
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Well now, we have, it is true again, not
given tables of resources, but in pre-
paring the Plan we have given special
attention to this subject and there are
several Chapters—III, IX, XXI,
XXIII, XXVI and XXVII—where
we have made some reference to some
of these resources and the limitations
On our capacity to give a complete
picture. Now, as regards our human
resources, the information at present
available is particularly inadequate.
The data which the 1951-Census has
produced, might make a further ana-
lysis of such resources possible, We
have made some attempt to deal with
the problem of unemployment and
there again, in that connection, I said
in the House of the People yesterday
that far deeper study of this problem is
required before you could even start
getting an idea of the size or dimensions
of the problem. It will be noticed that
the Plan contains provision for national
sample survey and also provision of
Rs. 5o lakhs for research and investi-
gation relating to special problems of
national development. Therefore, Sir,
our defence in this matter is that within
the information at present available,
the best assessment possible of the
country’s resources has been made in
the Plan. I would also urge that the
study of resources is a continuous
process and there will be various places
in the Plan where we have pointed out
in which direction further studies could
be made.

Well, Sir, I have tried to profit by
the stream of suggestions that have been
drawn &ut in the course of this three~
day debate and I will try to reconstrucr
the Plan. I have made additions in
my mind for heavy industries, chemical
industries, engineering industries, rail-
way development, education, health,
shipping, Rajahmundry canal, under-
developed areas, lignite, etc. And 1
find that the total size of the Plan now
conies to nearly three thousands crores.
Well, Sir, I have also made recalculations
of resources in view of the grim pro-
gnostications of some of the Members
including Members from Rajasthan,
who said that there was going to be a
deficit of Rs. 10 crotes on that side
alone. Qur resources are one thou-
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§and crores and the size of the Plan
is three thousand crores.

Sur1 H. C. MATHUR (Rajasthan) :
The Member from Rajasthan gave a
very good item for resources also. Do
not forget that.

SHrr C. D. DESHMUKH : Well,
I have come to the conclusion that again
that kind of a plan would be a fraud on
the country.

AN Hox. MEMBER : Why?

SHrI C. D. DESHMUKH : Because
it will be impracticable. The answer is
quite obvious, because no one would be
in a position to carry it out or implement
it. It would remain a plan on paper.

Dr. RADHA KUMUD MOOKER-
JI : (Nominated): There are certain
points of prioritiqs, Sir.

MR. CHAIRMAN : He is coming
to that.

Suri C. D. DESHMUKH : Yes, I

.am coming to that.

I have taken note of the complaint
made by the hon. Member who pre-
ceded me, who said that the Plan does
not take any notice of the aspirations
of the nation. Well, we were under
the blissful impression that the aspira-
tions of the nation were contained in
the Constitution and it is with reference
to those aspirations that the planners
were asked to plan. And indeed the
purpose of a plan is not to state aspira-
tions butto state the ways in whichthose
aspirations could, if at all possible, be
carried out or translated into practice.

Then, Sir, he complained that this
was the first time in the last three or
four days that Members of the Oppo-
sition Party were consulted. Now, the
Planning Commission has a Natjonal
Advisory Board on which the Members
of almost every Party are represented.
Certainly I remember that a very dis-
tinguished Member of the Party—the
hon. Member opposite—is a Member
of the National Advisory Board and he
has to my knowledge been attending



Five Year

2423

[Shri C. D. Deshmukh.]
the meetings of that Board. So I do

not think they can complain justly that | to be sought on a national

theyhavenot been takeninto confidence
before.

SHrr C. G. K. REDDY : I said,
the Plan does not carry any impress.

SHrt C. D. DESHMUKH : I am
coming to that. Now, the draft of
the Final Five Year Plan was discussed
during October 1952 separately with
representatives of the Praja Socialist
Party who were in a somewhat divided
frame of mind, having amalgamated
very recently and they gave usno guid-
anceatallon the vital subject of controls;
then it was discussed with a group of
independent Members of Parliament
and after that with the representatives
of the Communist Party and then in
carly November 1952, discussions also
took place with leading women workers.
Now, the principal points made by re-
presentatives of the Communist Party
related to taking all land without com-~
pensation.

[ COUNCIL ]

SHRI P. SUNDARAYYA (Madras) :
N(it all land. Land of the landlords
only.

SHRI C. D. DESHMUKH : Taccept
that and I am glad to see a sign of
moderation. They wanted distribution
of land and confiscation of foreign
capital in India—again I think without
compensation, but I am open to cor-
rection. Now, we felt honestly that
there could not be very much meeting
ground in these proposals and I think
that was a fact which was recognised
by the representatives of the Commu-
nist Party themselves.

Now, in the discussions with the
other groups, the points made were in
the main points of emphasis rather than
differences in principle, and these con-
cern the following principal aspects of
the Plan, the need to ensure that the
Plan would be fully implemented with-
out too much red-tape—we agree,
Sir, that too much red-tape would be a
nuisance, although if we avoid it too
much,the country willbe entirely red—
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absence of interference from political
partiesand at the same time co-operation
rather
than on a Party basis, the need to give
greater emphasis to cottage and small-
scale industries, the fullest possible
utilisation of the manpower resources,
discussion in the Plan regarding the
problems of employment, the import-
ance of rural electrification, the need
to ensure that the Plan did not result in
strengthening and entrenching private
interests and the general problem of
financial resources for the Plan. Well,
Sir, we did revise the draft extensive}_v
in regard to most of these points 1n
order to take some notice, to find some
room, for the suggestions received by
the Planning Commission from these
Parties, principally the Praja Socialist
Party.

SHr1 B. GUPTA : Not one of our
suggestions has been accepted.

MRr. CHAIRMAN : He was not
referring to the Communist Party. He
was referring to the Praja Socialist
Party.

Surt C. D. DESHMUKH: I
thought that the hon. Member belonged
to the Communist Party. A com-
parison between the Draft Report dis-
cussed with the various political parties
and the Final Plan presented to Parlia-
ment will bring thisout. I amanxious
that the hon. Memberwho isthe Leader
of the Praja Socialist Party should
adhere to the statesmanlike attitude
with which he opened his *speech.
We are very anxious that we should
have their co-operation in implementing
the Plan.

Sur1 C. G. K. REDDY : Isaid we
would give our co-operation wherever
feasible ; but will it be made possible
for us to give that co-operation ?

Suri C. D. DESHMUKH : I have
very high hopes, and after I have
finished, I should have almost con-
verted them,

Now, in regard to resources, I have
answered various questions in regard
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to the resources in the House of the
People. Some people doubt whether
the States would be able to raise the
resources necessary. Maybe they
would find it difficult. Now, a reduc-
tion in taxation revenues might possibly
be an indication of a cerlain state of
economic affairs, and I said yesterday
that if those trends were found to be
established, then it might be necessary
to resort to deficit finance to an extent
which we did not contemplate. In
other words, the Plan will be flexible
in that respect and I myself have a
streak of optimism in the matter.
Therefore, after balancing all possible
considerations within, the limits of
immediate feasibility, we think that the |
size of the Plan cannot be appreciably !
enlarged. Therefore, Sir, that leaves
us with the question of priorities to
which Dr. Mookerji made a reference.
The complaint in one of the speeches |
from the other side, I think from the '
hon. Member opposite, was that even
the priorities were not very satisfactory. |
I do not think he had time to develop |
his point, but as far as we can see, ]
we are right in laying emphasis on |
agricultural production, and we feel |
that that can be the only sound basis for, |
shall T say, proper planning in the
next five year period. On that basis, ‘
we could construct the next Five Year |
Plan which would have a far higher
priority for the various basic industries,
and yet if you consider that the Plan
covers only the publicsector, you would
probably find that the private sector
has not been entirely neglected. About
40 10 459, of the total resources avail-
able would be utilised for the private
sector and the rest for the public
sector.

Now, there was some reference made
to the increase in the national income.
We have pointed out that although
theoretically it will take 27 years to
double the national income per capita,
yet, if we were to mobilise all our
‘dormant productive capacity or all our
un-utilised man-power—and that is
where the co-operation of all parties is
so very necessary—then it should be
possible for us to contract that period to
about 20 years which certainly is not
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so bad as 27 years, certainly not so bad
as §0 years or 100 years which were

mentioned by some hon. Members.

Surr B. GUPTA : Your Plan itself
has said it.

Surt C. D. DESHMUKH : I did
not catch what he said.

Now, Sir, fault has been found with
the targets of the Plan.  So far as food
production and food consumption targets
are concerned, I must confess thar we
arenot on very firm ground in the sense
that agricultural statistics are not com-
prehensive enough and are not really
precise enough. Hon. Members have
not had the advantage of seeing the
report of the National Random Samples
Committee which is in my hands
now and which might be released in a
few days’ time. This seems to show
that both production and consumption
are about 259 higher than we have
been habituated to think.

Surt H. N. KUNZRU  (Uttar
Pradesh) : May I ask a question ?
Are Government concerned with the
actual amounts of foodgrains produced
and the actual amounts consumed or
are they concerned with the amount
thathastobeobtained yearafter year ?
The accuracy of that amount has not
been questioned so far, nor is it denied
that during the last three years India
was importing.

SHrI C. D. DESHMUKH : That is
right. Food has been imported and
that is the only certain feasible figure
that we have. What it does mean is
that though a target of 14 ounces was
placed before the country in the Plan,
we find that the country is already con-
suming about 16 ounces.

SHRI B. GUPTA : It is not true.

SHRI C. D. DESHMUKH : Thatis
the latest statistics that we have, and as
I said, hon. Members will have an
opportunity of scrutinising the statistics
themselves in a few days’ time.

Now, in regard to cloth, the differ-
ence is, I think, both in taste as well as
in the requirements of foreign exchange
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In 1955-56 cloth is to be exported to
the extent of 1000 million yards at a
time when the per capita domestic
availability may be less than pre-war,
but the interpretation put on this by
hon. Members opposite was that this
was designed to give increased profits
tomill-owners. I suggest, Sir,thatthis
is entirely a perverse view of things.
The export of cloth was fixed at 1,000
million yards because Indian textiles
have aready marketabroad and because
we wanted to cover the balance of pay-
ments deficit that would otherwise arise.
Now, I would ask him to con-
sider what would happen if we did not
export cloth. If we did not export
cloth, the foreign exchange deficit may
be Rs. 100 crores more and this would
result in greater dependence cither on
deficit finance or external assistance
which is only something which we have
to buy from abroad. I think it is
common ground that we should try to
minimise the extent of external assist-
ance ; that is to say, we are anxious to

ry out our Plan on the strength of [ ¢ '
e i according to the estimates made in the

our own resources as much as possible.
The extent to which we shall be able
to do so will ultimately depend on the
be discipline to which the country will
be prepared to subject itself, and again
this is a matter in which the co-opera-
tion of almost every party would have
been very welcome.

Now, Sir, the House might be in-
terested in what happens to the rargets
in all kinds of planning. I have here
some information about the Five Year
Plan of the United States of Soviet
Russia. It was preceded by a 4 or 5
years period of what they called ‘A
New Economic Policy’, which was a
period of preparation and consolida-
tion and at the end of that period, the
Russian economy was more or less in
the same position as in 1913. Simi-
larly, this five year period is really a
period of preparation and of making
good the damage that has been done to
economy by two factors—both very
serious—war and partition.

Sur1 B. GUPTA : It is a strange
statement to have been made. The
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Russian economy after the war was
entirely different. There was no capi-
talist, no landlord.

Mr. CHAIRMAN : He is talking
about targets. He is not talking about
anything else. (Inzerruption.)

Suri C. D. DESHMUKH : You say
Japanese war ? The hon. Member
probably was not born then.  The
Russian plan envisaged that there would
be 50Y, increase in the narional
income after the five vear period. I am
comparing the first five Year Plan of
Russia with our first Five Year Plan.
Ir is no use comparing their last Five
Year Plan with our First Five Year
Plan. Thit would hardly be fair.
The Russian Plan envisaged a 50 per
cent increase in nationul income over the
five year period. By how much
national income actually increased, if is
not easy to say, as available estimates
differ. We have the testimony of a
sympathetic economist like Professor
Bobb, that so far as consumption was
concerned, things did not work out

Plan. Various unfavourable
were :

facrorg

(a) large scale slaughter of livestock
as a reaction of the peasant to
the collectivisation campaign ;

(b) unfavourable movements in the
terms of trade, which sharply
reduced U. S. S. R.’s capacity
to import ;

(¢) rise in defence expenditures
instead of a fall as visualised
in the Plan.

All these factors, instead of doubling

“labour productivity, which had been

envisaged produced an actual increase
of 41 per cent. The point is, agri-
cultural yields were estimated to rise
by 35 per cent. Actually, the average
yield for 1929-32 was slightly lower
than the average for 1925-28. This
was partly due to the two bad harvests
of 1931 and 1932.

SHRI B. GUPTA : Price should be
taken into account, and the distribution
of the national income is a very vital
factor,
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SHr1 C. D. DESHMUKH : When
there is no grain, it cannot be distri-
buted. That is why a lot of people
die.

The most remarkable achievement of
course, of the Plan—and everyone
admits thar—was that in respect of heavy
industries, they achieved targets ahead
of the schedule. Now the effect on
consumption of some of these short-
falls was this. The prices of consumer
goods rose rapidly during the Plan
period. This, I think, will be of some
great interest to the House. Between
1928 and 1936, the price of bread rose
over 10 times, of flour about 12 times,
of milled grain 13 times, of beef 10
times, of milk 6 times and of calico
about 8 times.

Surl P. SUNDARAYYA : That is
all due to capitalists’ blockade.

MRr. CHAIRMAN : He is staring
facts.

Surt C. D. DESHMUKH : I am
stating that there are many difficulties
all of which cannot be foreseen in the
Plan. One should not delude oneself
that a particular system is very much
better than the systems which are
actually in reasonably good operation.

Planning in agriculture presents
special difficulties. This has been the
experience of the U. S. S. R. also in
spite of its highly centralised planning.
Russia’s agricultural production in 1950
was only 7 per cent. higher than in 1940,
actual production in 1950 being—I
shall not give the actual figure. I have
got them with me.

There this led to the adoption of a
new agricultural policy in 1951 of
amalgamation of collective farms.

So that is what is apt to happen to
targets.

Therefore I think, Sir, if one con-

siders this dispassionately one would
find that the Plan was produced in a
reasonably good time, that the size of
it is also adequate considering all the
circumstances and that there is nothing

|
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very much wrong with the priorities
again considering the further objectives
of the projection, shall I say of the Plan.,

Now, there have been certain solu#
tions which have been suggested by
hon. Members but I myself think that
this problem will not yield either to
the Communist phobias or to the arid
clarity of the Socialist Doctors.

SHrI B. C. GHOSE (West Bengal) :
What doctors have you 2 (Interruption.)

SHr1 C. D. DESHMUKH : So far
as the Communist remedy is concerned,
because we feel that certain funda-
mental values, to which we attach very
great importance, will be destroyed in

' the process, (Interruption) it is not

' have handled the affairs.

possible for us to adopt their suggestions:
That leaves the Socialist doctrines.
We have really no great quarrel
with them. The progress of the
country must be towards increased
socialisation and I believe that has been
recognized somewhere in the Plan.
It is a question of considering what
would be practical in the light of actual
administrative experience and in that,
in spite of the confusion of our thought,
we claim a far greater advantage than
Members on the opposite side. We
We also find
how very difficult it is to man key
jobs, whether it is in the administrative
line or whether it is in industry or in
expanding industries and unless we are
able to train up a corps of trusted and
well-trained workers, I think myself
that we should be doing an injury to
our cause in trying to accelerate the
process of socialisation. So we have
to steer away clear through the doctrine
on the one side and through feasibility
on the other, and in the light of that,
take decisions as we go along. That
I think is the only difference between
the Socialist Party and the Congress
Party.

SHrI C. G. K. REDDY : No.

Suri C. D. DESHMUKH : In the
meanwhile we are prepared to do
justice and to treat fairly everyone—I
mean industrialists or workers or any-
one—who is prepared to co-operate
with us.
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[Shri C. D. Deshmukh.]

Now, Sir,, reference has been made
to various problems of land distribution
and general improvement in agriculture
through that means. Here agein we
have had to avoid the Scylla of under-
production on the one side and the
Charybdis of compensation on the
other, and we gave a great deal of
thought to this problem and came to the
conclusion that either for social justice
or for production and for reconciling
these somewhat conflicting objectives,
it was not necessary to ¢im at cither a
very low holding or a mechanical uni-
form distribution or doing away with the
landlords. I don’t mean the zamindar
but the landlord. There is an im-
mense possibility of increased pro-
duction in agriculture as anyone knows
who is familiar with that subject. I
was myself connected with a very great
deal of agricultural matters and I
claim to have scen perhaps many more
villages—about 3,000—than  almost
any Mcmber in the House in the course
of five-year settlement. 1 have in-
spected them and I am quite convinced
that the policy which has been selected
by the Planning Commission is the right
one at least for the next few years till
we see how that works out.

Now, Sir, there are various stray
matters to which reference has been
made by hon. Members. 1 think
Shri Guruswami said something abour
the electrification of railways. Now,
actually, the Railway Ministry has
several schemes, the total cost of which
might be—that is not for the electri~
fication of all the railways, but there
are some schemes—about Rs. 70 to 8o
crores, and if you have all these in a
complete list, the cost will be Rs.
80 crores. The problem, first of all
is to find the mnecessary money.
Secondly, what I meant was the pro-
position that you will save some money
is equally true in regard to any other
kind of capital expenditure. The
trouble is to find the capital. Until
the heavy electrical industry has been
developed, we feel that the expendi-
ture by way of foreign exchange would
be very large if electrification is taken
in hand thirdly, the necessary power
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is not yet available for the purpose.
Fourthly, new developments are taking
place in electrical traction and we feel
that in one or two years, new forms of
electrical traction may appear on the
horizon. And, considering all these,
we have decided to wait a little. We,
in this, I speak on behalf of the Railway
Ministry, decided to wait a little in this
matter. Then there was a question
about not utilising railway workshops
and allowing the turn round of the
wagons to be unsatisfactory. Now, I
have made enquiries from the Railway
Ministry and I find that the existing
railway workshops are working to full
capacity, and the railways are also
making use of privare workshops to the
fullest cxtent. The Ruilway Ministry
has also placed certuin cducational
orders, i.e., trial orders, on new firms,
for the manufacture of rolling stock
in the country, in order to savc foreign
exchange in due course. Then, as
regards the turn-round of wagons, I
am told that this has improved greatly
in recent years, and this has made 1t
possible for the railways to carry 15—
17 per cent. more traffic on various sec-
tions with the same rolling stock capa-
city as before.

Then there is the question of rural
credit which was raised by another
hon. Member. All I can say in reply
is that there is now a rural credit survey
the results of which are due by the
Reserve Bank, and I think that will
throw considerable light on the latest
position regarding rural credit and the
facilities available. It is recognised
that the needs are very large although .
they may not be in the same term—
Rs. 8co crores, I mean that was men-
tioned by the hon. Member. But the
real problem is to build up an appro-
priate machinery for the purpose of
disbursing any credit that may be avail-
able from the Reserve Bank of India
down to the cultivator, and any ome
who has handled credit problems reali-
ses that it is not a mechanical job. Itis
not a job which you can do with slate
and pencil, and satisfy yourself that
becanse Rs. 8oo crores is the re-
quirement, therefore the Reserve Bank
should print Rs. 800 crores worth of
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notes. That is why, Sir, the Com-
mission has made it tentative—they
have not said so in so many words—
but a tentatative measure. In this
what I mean is that as we find the
actual mechanism working, it should
be possible for the Reserve Bank to
revise these figures. 'We shall see what
response there is to rural credit that is
put out by the Reserve Bank, and if we
are encouraged by our experience,
then I should say that it should be
possible for the Reserve Bank to im-
prove on these figures.

Now, Sir, there was some reference
to betterment levy by Prof. Ranga.
He is not here and I do not know
whether I should refer to it, but the
point is that the various methods of
collecting the levy or assessing the levy
have been indicated in the relevant
chapters by the Planning Commission,
and ir is not correct that only one
method has been suggested; and that is
representative of the difference between
the new sale value and the old sale
value. The three methods are : The
total amount of rupees that may be
recovered in one lump sum. It is
not a question of assessmenr recovery.
Then, secondly, a share of the produce
annually, in cash. Possibly, that may
be most equitable from the point of
view of the agriculturist. Thirdly, in
the case of the large landholders, a
part of the land may be surrendered to
Government at pre-project rates. It
seems to me, Sir, that Prof. Ranga got
scared at this third alrernative, which is
intended only for large landholders.

Then, lastly, there is the question of
underdeveloped areas. The firstthing
to remember is that so much of the area
in this country is undeveloped, because
the coeuntry is itself undeveloped.

AN Hon. MEMBER : But it is a
question of degree.

Surt C. D. DESHMUKH : Yes.
That is precisely what I was going to
say. The question is one of degree.
But, here again, we had to select from
among competing objectives. For in-
stance, we had to apply all our resources
to develop the relatively undeveloped
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areas. Then, the total increase in the
national income or agricultural produc-
tion or various other targets might have
been very very unsatisfactory. On
the other hand, it cannot be said that
we have altogether ignored these spe-
cially underdeveloped or rather relative-
ly undeveloped areas.

SHRI B. RATH (Orissa) :
a parity of treatment.

Suri C. D. DESHMUKH: 1
am sorry there is some kind of Oliver
Twist tendency on the part of the
States and the difficulties of these areas.
There was a time, when, I am quite
certain, the people of Rajasthan would
have been very very happy over the
inclusion of the Chambal project, but
today, they just give me bare thanks,
or the Planning Commission, bare
thanks for the inclusion of the Chambal
Project, and complain that adequate
provision has not been made for the
development of the area.

Surt M. S. RANAWAT : The
Finance Minister may not Kknow
that we had started the project and
perhaps, would have completed it two
years ago. Now it is still there.

Not even

SurI C. D. DESHMUKH : What I
meant, Sir, was that the inclusion of the
major schemes was effected by us after
a certain degree of effort—and I dé not
wish to be unsympathetic especially in
regard to Rajasthan, because its problem
is the Luni river, which is in the habit
of going underground. But, the
trouble about some of these areas is that
—Isay, Rajasthan again; theyhavenot
yet developed; probably they have not
had the time—their administrative and
financial machinery, andunless they get
a reasonably satisfactory financial and
administrative machinery, I suggest that
perhaps they will find that they will not
be able to handle very much larger
sums of money. I do think it will be
worth their while, therefore, to wait a
little. It is only 3% years now, and
if in the meanwhile they had achieved
progress in the direction I have indi-
cared, there is nothing to prevent, say,
the next Planning Commission from
taking note of the fact that these areas
are still backward.
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Surt S. MAHANTY
What about Orissa ?

Surr C. D. DESHMUKH : About
Orissa, I pointed out in a speech some
time ago that Orissa really is receiving
by way of assistance, about as much as
its annual revenue, for the completion
of a very important project. I do
think that Orissa ought to concentrate
on that project instead of raising a lot
of doubts about its efficacy, or about the
way in which it is handled or abour the
manner in which repayment will be
made. I am quite certain that far
greater attention will be paid to the
subsequent needs in the Hirakud area,
regarding the starting of factories and
so on, if Orissa were to stand united
behind Hirakud Project and not drag
other red herrings across the path.

(Orissa) :

SHRI S. MAHANTY : That is due

to mismanagement of the Central
Government.
Surt H, N. KUNZRU: What

about the report of the Estimates
Committee ?

Suri- C. D. DESHMUKH : That
has been enquired into and reports
have been placed on the Table of the
House this morning.

I was going to say that just at this
juncture, the Centre found itself in a
very difficult position to promise any
larger assistance for the development
of areas, for the simple reason thar the
award of the Finance Commission is
not yet in our hands. We rather sus-
pect that it will mean a transfer of
resources——direct transfer of resources
—from the Centre to the States. How
much it will be I am not in a position
to say. I shall have to find the money
not only for the current year but also
for the next year. That is to say, the
award will be retrospective from the
beginning of this financial year. After
the results of the award have been
assessed, then it should be possible for
the Cenire to make that special investi-
gation to which a reference was made
by one of the hon. Members who read
out from one of the financial integration
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agreements. It is not our desire to
shirk any enquiry. An enquiry will be
made, and I have no doubt that a clear
picture will emerge out as a result,

Surt S. MAHANTY : We have
sent a memorandum to the Finance
Commission to send to the Planning
Commission.

Surr C. D. DESHMUKH : T am
sorry, Sir, under the Constitution it is
not permissible for the Commission to
take notice of the particular provision
in the agreemenr. That matter was
specifically considered by them and they
found themselves unable to proceed
in the direction indicated by the hon.
Member.

Well, Sir, Now I have finished dealing
with most of the importanr points. I
must now deal with only one point.
The hon. the Leader of the Communist
Party said that he was not going to be
extravagant in his phraseology. I be-
lieve he succeeded, relatively speaking,
that is to say.

MR. CHAIRMAN : To a degree.

SHRI C. D. DESHMUKH : Yes, com-
paring with his speeches in the past. But,
I do not think that he showed an equal
restraint when he was speaking, or
understanding, of what I said in the
House of the People just towards the
end of my speech. What I said was
that, if any political party decided not
to co-operate with the Plan, the im-
plementation of the Plan, then they
will do so at their own peril. What I
meant was that the Congress Govern-
ment was making a very generous
present of the Plan to all parties.
We were giving all parties
an opportunity of helping themselves,
but if they do not want to do so, the
Plan will go on, and the Plan will be
implemented, and the credit for im-
plementing it will belong entirely to
the Congress Party.

SHrI C. G. K. REDDY : Let them
take it with our compliments.

Suri C. D. DESHMUKH : There-
fore, I should be very sorry, if it really
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does turn out that it is not a national |
Five Year Plan because, by the action
of the Communist Party it will cease to
be a national Plan, and because 1}
years have passed already, it is not a
Five Year Plan. The Socialists, and
the Praja Socialist Member have al-
ready stated that it is not a Plan. It
is like the Grand Trunk Express, which
is neither Grand, nor Trunk, nor is it
an Express.

Surr C. G. K. REDDY :
right.

SHrr C. D. DESHMUKH : I can
quite see the dilemma of the Com-
munist Party. But, I am very sorry
that they have chosen the longer of

Five Year

Quite
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the horns of the dilemma. I once
said thet if they went on in this fashion,
they will probably be in the wilderness
for a long time,

Now I begin to feel thatr I am
mistaken, and that they will be in the
wilderness for ever.

SHrI C. G. K. REDDY : Sir, may I
correct a misconception? About the
Rajahmundry canal, what I stated was
that the canal is there and it is not being
used for transport purposes. I did not
say that the canal should be another
project.
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SHrl H, C. MATHUR : I am not
prepared to withdraw my amendment
unless an assurance is given to me that
the Planning Commission is prepared
to reconsider the provisions and allot-
ments in respect of Rajasthan,

Mr. CHAIRMAN : The question
is :

That at the end of the Resolution the follow-
ing be added, namely :

““ but this Council regrets to note that the
Plan has neglected the development
of underdeveloped areas and has
ignored sound and accepted princi-
ples in this respect.”

The motion was negatived.

*Amendment No. 3 (by Shri Kishen
Chand) was, by leave, withdrawn,

*Amendment No. 4 (by Shri P.
Sunderayya) was, by leave, withdrawn.

*Amendment No. 5 (by Shri B. V,
Kakkilaya) was, by leave, withdrawn,

*Amendment No. 6 (by Shri B. V.
Kakkilaya) was, by leave, withdrawn,

*Amendment No. 7 (by Shri K. L.
Narasimham) was, by leave, withdrawn,

*Amendment No. 8 (by Shri S. N,
M zzumdar) was, by leave, withdrawn.

Mr. CHAIRMAN : I will now put
the amendments.

Amendment No. 1—Mr. Rajah is not
here. I will therefore put it.

The question is :

That at the end of the Resolution the follow-
ing be added, namely :

““ but considers that the report must be so
modified as to carry out the Five
Yeur Pldn without waiting for any
external borrowing or aid of a
nature which will infringe upon the
independent status of our country.”’

The motion was negatived,
Mr. CHAIRMAN : Amendment

No. 2—by Shii H. C. Mathur. 1s the
hon. Member withdrawing ?

* Amendment No. 9 (by Shri B. Gupta)
was, by leave, withdrawn.

* Amendment No. 10 (by Shri B, Rath)
was, by leave, withdrawn.

*Amendment No. 11 (by Shri B, V,
Kakkilaya) was, by leave, withdrawn,

*Amendment No. 12 (by Shri K. C.
George) was, by leave, withdrawn.

*Amendment No. 13 (by Shri K. C.
George) was, by leave, withdrawn.

*Amendment No. 14 (by Shri S.
Mahanty) was, by leave, withdrawn.

*Amendment No. 15 (by Shri B. C.

Ghose) was, by leave, withdrawn.
Mr. CHAIRMAN : Amendment No.

16—by Shri Bhanj Deo. The hon.

S
*For text of amendment vide cols. 1981-1986
of the Debates dated 76th December 1952.‘
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[Mr. Chairman.]
Member is not withdrawing,.
put the amendmendt,

I will

The question is :

That at the end of the Resolution the follow-
ing be added, namely :

“ but regrets—

(@) that the Plan does not provide for ade-
quate machinery for its implementa-
tion ;

(&) that the Plan does not indicate the
«dministrative and financial control
over the proposcd expenditure ;

(¢) that the Plan does not envisage the
integration f Defence with socio-
economic planning, which is the
essence of man-power mobilization
in modern times ;

(d) that the Plan has nothing to enthuse
the masses of our countrymen ;

(e) that the Plan gives no indication of
training the Defence personnel and
rehabilitating  ex-servicemen in the
proposed socio-economic drive ;

(f) that the Plan discloses no programme
for manufacturing stores, equip-
ment and other defen.e requirements
in this country ;

(g) that the Plan has not considered the
vast possibility of utilizing the Chilka-
Gopalpur area not only as a defence
base to protect the LEast Coast
but also for coastal industries and the
development of agriculture ;

(#) that the Plan gives no indication of
utilizing the Hirakud area with its
vast mineral and hydro-elcctrical
possibilities, along with the protec-
tion it affords from possibl. enemy
attack for locating Defence industries ;

(i) that the Plan does not take proper
account of the dangers besetting our
social life and stability through the
repercussions of the policy and means
whereby it is expected to be carried into
eflect.”

The motion was negatived,
*Amendment No. 18 (by Shri Raja-
_gopal Naidu) was, by leave, withdrawn.

~*Amendment No. 19 (by Shri, Raja-
_gopal Naidu) was, by leave, withdrawn.

*Amendment No. 20 (by Shri Raja~

gopal Naidu) was, by leave, withdrawn, J
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*Amendment No. 21 (by Shri Raja-
gopal Naidu) was, by leave, withdrawn.

*Amendment No. 22 (by Shri M.
Manjuran) was, by leave, withdrawn,

Mr. CHAIRMAN : So now,
main motion is betore the Council.

the

SurI H. N. KUNZRU : Before you
put the motion 10 the House, I would
like 7o point out one fact 10 you. When
the Prime Minister placed the Report
of the Planning Commission on the
Table, I suggested to him that we should
have more time than he was disposed
to give, and he said thut it was quite
possible to discuss the principles and
objcctives of the Plan in about a week.
He thought only the first 3 or 4 chupiers
had 10 be read., Now, the Resolution
refers to the progiamme, that is con-
trary to the view expressed by the
Piim: Minister some time ago. Is it
fair o this House that it should be
asked to cxpress an opinion on the
programme contained in two bulky
volumes in the course of 8-9 duys ?

Mr. CHAIRMAN : All that I would
like to say is that the Prime Minister
when he made his speech, made it quite
clear that there was no finality abour it,
and this Resolution says ‘“Records
its general approval”. It does nor
say ‘“‘approval of every detail in the
Pian”. Subjcet 10 that  explanation,
they have given a motion that the
Resolution to be put 10 you is “This
Council records its general approval
of the principles, objectives and pro-
gramme of development contained in
the Five Year Plun, as prepared by the
Planning Commission”. Well gentle-
men, you want to have a division ?
Well, let them have the pleasure of
having it.

. MRr, CHAIRMAN : The question
ist

That this Council records its general
approval of the principles, cbjective nd pro-
gramme of development contained in the Five
Year Plan as prejared by the Planning Com-
mission,

The Council divided :

* Tor text of amendment wvide cols. 1¢81-1986 of the Debates dated 16th December 1952,
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